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Hon. Lal Bahdur Shastrihadresignedduetoa
rail accident. So youshould also resign.

SHRIGHULAM NABIAZAD: Donotsay so
for your own publicity. Kindly listen to me.
(Inferruptions)

[English)

SHRI AMAL DATTA (Diamond Harbour):
Wasthe dangerous situation notknown earfier?
Now | understand that this road has been closed
temporarily, after the eventhas taken place.

Why was it not thought of by the Indian
Airlines and the Administratron € esier?

SHRIGHULAMNABIAZAD: Yesterday, the
hon. Chief Minister was also there. He has
orderedthat there shouldbe somebamcades so
thatwhile taking off andlanding, the road should
beciosed:

Onehon. Memberhas said, Boeing 737 isan
ageing aircraft. Yes, someofthe 737 aircraftare
agedaucraft. Butaccordingto the manufacturers,
as far as their Ife 1s concerned, with normal
maintenance and overhaul, the minimumiifers
20..(Inferruptions)

They have notreached even minimum ke so
tar. Fight utilsation, | must say, cycle flown
should be 60,000; it has justflown only 50,000.
Hours flown shouldbe 60,000. It has justfiown
oniy 43,000. So, ageingfactor is not correct. of
course, Theremightbe other contributory things.
Thatis why, wenstituted a judicial enquiry.

[Transiation]

SHRICHETANP.S. CHAUHAN: First. tefl
us how will youtake the public into confidence.
(Interruptions)

SHRI GHULAM NAB| AZAD: It is an
unfortunate thingthatthe accident occurredbut
it was not in our own hands to avoid it
(interruptions)

SHRIDAUDAYAL JOSHI: The yearis just
beginning and two accidents have

occumed...( infermuptions)
16.20Hws.
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SHRI CHANDRA JEET YADAV
(Azamgarh): Sir, |was saying that afterhaving
signedthat agreement thatwe will build a world
free fromnuciearweapons andviolence, lwouid
ke toknow from the Prime Minister whether,
after having signed that treaty oniy with one
country, we stopthere, orwaasagreatcountry
which has taken severalinitiatives for the total
disarmament andalso evolved a worldfree from
nuclearweapons, whether wewilltake further
initiative, may with some other neighbounng
countnes, may bewith China, whetherwe have
explored the possibilities of signing this kind of
agreement or, may be with other non-aligned
country, with Indonesia which happensto be
todaythe Chasrmanofthe non-aligned moverment
or whether we will collectively, from the non-
aligned cout counnt countries, will take some
initiative so that this major burden which is
basically onthe developing countries is nomore
there besides the danger which continuestobe
annihilation of humanity.

1621 hrs.

(SHRIPETERG. MARBANIANG inthe
Chair)

Somestimes theressems tobe contradictions,
inourpolicies, i our pronouncemants and in our
implementation andthat crestes unnecessary
doubtandit also provides opporiuniteis to our
enemies and opponents to us. that situation
againstus. Forexample, ontheone hand, we talk-
thatwe are against nuciear weaporis. Butitis
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[Sh.ChandraJeet Yadav] the United Nations forumwill beused forsending
these peace-making and peace-keepingforces.

reported thatwhen ourformer Defence Minister
was visiting Russian Federation in last
September, 1982 he was negotatingforacquiring
nuclear power submarines unleashed. There
was also a reportthatthe Secretary of the State
ofthe Russian Federation Mr.Gennady Burbulis
made a proposalthat Russian Federationand
India should have collaboration in defence
hardware and we can produce perhapsointly
tanks, aurcrafts and other hardware inthird world
countries. If it is a fact that we were trying to
explorethese possibilities and also negotiating
forthis kind of collaboration for production of
weapons, thenitgoes against our pronounced
policy of peacg, of control of armaments.
Sometimes this kind of situation developed
which goes against us.

Duringthe lastfew years, particularly after
" the disintegration of Soviet Union, certain
unfortunate situations had developed in
Yugoslovia andin Gulf countnes.

Nowthe United Nationsinthe name of peace-
keepingand alsointhe name of peace-making,
are sending theirforces. Thisis alsocreatinga
serious situation. Today the world is only a
single super-power world. Everybody knows
that United States of America is having its
almost total domination i the Security Council
and in the United Nations and its armies are
being sent to many countries in the name of
peace-keeping and peace making. Whatisthe
policy of the Government of India?

Iwouldliketo knowwhetherthe Govermnment
of India contribute to this policy because we
ourselves had senta peace-keepingforcetoSn
Lanka. Of course, it was on the request of the
Govemmnetof Sri Lanka. But now this kind of
a situation is sometimes misused. There are
serious apprehensionsintheminds of the smaller
countries, in the minds of the military weak
countnesthat if there are any internal conflicts
or if there is any political destabilisation or if

So, wemusthave aclearpolicy about this. We
mustwork out a very clear policy towards this
end. Sometimes, we also unitedly join those
peace-maksng and peace-keeping forces.

Sir.anew policy, anewannouncementbeing
made afterthe unfortunateconflictbetween iraq
and Kuwait. Rather, | willnotsayitis a confiict.
I will say that 1t is Iraq’s aggression against
Kuwait. The question s that after that conflict,
some countries started saying thatthereisa
powervacuuminthatarea, thathasto befilled
up. After all, the Philipinas took the initiative that
they would not permit the strenghtening of the
army bases in their country and the foreign
forces will have to leave Philippines. Then,
again, the talk started. It has been stated that
there will be power vacuumin that region. What
is this power vacuum? Who is goingto fulfil this
power vacuum? The pointis that sometimes
these moves are taken by certain oountries
which trytoprojectthemseives as if they have
the monopoly of making peace and keeping
peace and itis their responsibility only. Inthe
name of that responsibility, in a grven situation,
theytry togxploitthe situation.

There s another thing which | would liketo
remind the Prime Minister. Pandit Jawaharial
Nehru, when he was the Prime Minister of our
country, wasinterveninginthe Defencedebate.
Thatwasin connectionwiththe Defence debate
inthe Lok Sabha. Inhisintervention he saxddtwo
importantthings. First, he said:

“The equation of ourdefenceis ourdefence
forces plus our industrial and technological
background_ and overall economy of the

He also said that in addition to that, our
economy should also be strong. Ultimately our
economy hasbeen strengthenedtothe defence
and security of ourcountry. The mostimportant
thing, he said, is:
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“inaddiiontothat, itisthe spiritofthepeople, [ Translation]
itisthe patriotric apiritfor unity, for the safeguard
of our security and sovereignty that is very SHRIDAUDAYAL JOSHI (Kota): Youarea
important.” senior Member. Sometimes we have to thinkiit

Thatis alsoveryimportant. That relates not
only to our Defence policy orto our economic
policy but it also relates to our educational
policy, it relates 1o our national integration
approach, R relates to our communal harmony
and our security also. it also refates to a new
approach to meet the challenges which are
thrown out of the aociety and also thrown onthe
intemational arena. Therefore, itts important,
He also further asked: howis itthat our defence
burdenincreases? ltincreases because if with
some of our neighbours our relations are not
good, Fsomeof ourneighbours take an opposite,
aggressive and anti-country policy, in that
situation also it increases. Therefore, he
emphasisedbysaying:

“The right approach is to avoid unfriendly
relationship with other countries eapecially with
ourneighbours..”

There is a good opportunity today. Our
relationship with China is improving. Should we
nottake muchinitiative today at this time notonly
formutual understanding, joint cooperationin
economic areas but also joint initiative in the
intemational arena. india and China were
signatories to the Five Principles of peaceful
coexistence. At that time we were not
economically very strong, militarily also we
were notstrong. Butwe were stronginourvalue
orientation. We were strong with certain
philosophy which gives us strength. Therefore,
the principles of Panchasheel becamethebasis
andtoday | think, itis hightimeitis notthat China
shouidtake the initiative and we should wait that
again India must take initiative for regional
cooperation. lam nottalking of regional security.
lthas otherimpilications. Thathastoba thought
outveryseriously. But Indiashouldtakeinitiative
for regional cooperation. We are facing éertain
problems in the SAARC countries.
(intermuptions)

GaimiythatChina has ocoupied ourland. During
Nehruji's regime an oath was takeninthis House
thatuniess we reclaimed every inch of landfrom

China wewill not sitquiet. (Inferruptions)

MR. CHAIRMAN: Do notrecord anything.
You can express your party's viewpoint. Heis

expressing his party’s point of view. Let us
behave ourseives.

(Intermuptions)

SHRICHANDRA JEET YADAV: Thankyou
very much. Therefore, | was saying, perhaps,
today, inmy opinion thereis afavourable situation
andindiamustiake advantage of this favourable
situation aigo. itis notthat | amtalking of China
only. lamtalking of Indonesia. | am seeing and
axpioringthe possibility of talking 1o thoss which
have similar approach. May be in today's
situation, United States of America also will
have to think afresh because the altuation of
confrontation with anotherpowerful superpower
isnomore there. But the questionis, thereare
certain points on which certain countries might
havecertainideals. With certain ideals, certain
undarstanding, thay shouid take inltiatives. | feel
thissthetime when india shouldbe able totake
this kind of initiative.

I will now come to certian specific things in
ouramny. | think, that Indian Ammy, by andiarge,
has stood well and has alsobeen able togetthe
respect, appreciation of Indian people in any
difficulties. By and large, our Army has been
effective, has been patriotic has donewellinany
period of crisis and has been also very objective.
More than that, the responsibility which has
beenassignedtoindsan Army ratherthey have
donemuch more thanthat. Unfortunately, they
are being used for peace and law and order
situation inside the country also. it s unfortunate
thatthe law and order situationin our country,
particularly the communal country has been
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deteriorating and peopile fortunately have full
faith in army today and wherever anmy was
deployed they were abie fo play an admirable
rols. Butwe mustalscthink ol theshustionwhich
wefacetoday. The siuation is not very hopsiul,
veryopiimistic. | fesithat this decade is goingto
beadeoadedfconfronimiion, adecadedfviolence,
adepadsofpoliical desteblisation onlybscause
clthefactthatthere arecertainserious problems
confrontingthe sociely. Thereis certain vacuum
in our value systsm. There are certain new
foroes which are fighting overtheis rightiul place
inthesociety.

There are people who are notaccepiing the
change, who are becoming biind to the new
situations, 10 the questions of justice, to the
question of squaiity, 1o the question of luman
diginlty. And, therelore, this situation may ariee.
We are sseing this for sometime and even the
minorty Govemmaent which isfunclioning atthe
cenire, maybe, for some more years, is also
seeing this. in this new situation, | think, our
responebilty becornes much more greater. We
have 1o gointo the basic problemesas 1o how 1o
strengthen certain things. Our Prime Minister
said, in the beginning, when he took over as
Prime Minisier, that he will try to find a national
consensus. |amsayingthat itis notonly national
consensus but the collective wisdom of the
nation should try to find collectively cerain
solutions for certsin problems. tmary be sbout
oursystem, asto howio improve oursystem,
how our syshem shouldbe abie 10 meet the new
chalienges, and how to meet this communal
virus. Certainforces are openly challenging our
basicvaiues, the values which give strengthto
ournalional unity. lfthere are délibersie atiempls
tocreate this kind of asituation, are we going 10
usethe Armymore andmoreforthese purposes
orwillwe trytofind out certain other altematives
tolookinto that situation?

Sir, | fes! that india cannot bear the great
burden of modemisation of the Army.
aquite large standing ammy. Now, itis high time
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hatwemustthink, whetherwe canhave reserve
foross, whather we can make compulsory the
milkarytraining for ouryoung people, whocan
bepveparedandwhocanbekeptinressrve and
in time of crisis, whether they can offer their
sewvices forthe delence of the country, lomest
the challanges. Nowsuch abig burden, | donst
think, that a developing country and a poor
couniry e indiawillbe sbietobear. Therelore,
thisis high time 1o think about that.
mlw»\myhnﬂhmm I
you send an Amy, a dynamic Ay, wolk-
equipped Army whichcanmeetthe challenges,
thatlthinkis a question about which lwould e
the Prime Minister and the present Defence
Minister 1o have a policy. Today, it is also a

quastionof paying more attentionfo our ressarch
and development. It is not dnly that the
Govemnment should do that. in india, there are
other private organisations. On a very small
scalet has staried that Weare tryingtogetthe
helpof certain private organisations which can,
perhaps, manufacture certain things orwhich
canconcenirale incertain arsas of research and
contribule fo-our delence. Thathas stanted. But,
still, it is on a very small scale. | think that the
Govemnment must emplore the possibilities. |
am very sure that the indian industrialists and
the indian acientists, if given the responsibility,
forcooperation and contribution inthe areas of
defence, they wiltbe able to do R with asense of
patriotism. There will be noletdown. We should
rise above suspicion or above that policy of
rigidity that no, it has tobe exclusively in the
hande of the Army. | think that is another thing
where we must try to think.

Sis, 1feel that our Navy has fo be upgraded.
Wehavea verylargecoastiine of 7600 ks, We
havetopsygresieraliention. Cerainneighbouring
countries have paid grester attention. . One of
our problems is that our neighbouring country

Pakistan the way it is going on developing -.

nuciear power, nuclear weapons, itis paying
more attention to its Ammy, Air Force. It is
spendingaiot of money. Ris notnecessary that
we shouldimitate Paidstan. Butwe havetobe
very careful because we knowthatif there is a

ol
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polical instability inthatcoutry, fweknowthet  countries have during the iast few
theleadershipolthecountry-whetherkismillery  yeers, several trainer aircrafts, to train their
leadership or poliical leadershipstryingiotales  pacple, wehavenotbesnabletodothiabecsuse
aniHindianstand, Rcreslesaproblem. Thersiose,  of shortage of money. This kind of shortage of

we have 1o have aproper line on that also. But
itdoes not mean that we fall prey to their anti-
indianlem. We shouid make an atlempt
continuoualy on the basis of our policy, to
develop friendly relations withthe psopleof that
country and even with the leadership of that
country, ifthey are responsive. They aretrying
toisolate.

One weakness in our policy is that our
propagandamachinary, publicity machinery and
publiic relalionship is very weak. Somehow, we
have seen that Pakistan aiways tries to sxpiolt
the situation and many times puts India inthe
wrong box; and we, later on, go on expiaining
things. Thatweakness also must be removed.
Ithinkthat we should pay grealer atiention o our
recruitement and training policy.

| was reading, only yesterdayy, about Dr. B.R.
Ambedkar. One ol the issues whichhe made at

that imte, in 1930 and 1032 was that certain
sectionsofthe society, the weaker section, were
unit, theythought andthattheywouldnotbe good
soldiers. That was a wrong policy, imperial
poiicy, afeudal policy and anti-paopie. Therelore,
I think that we should pay greater attention; all
sections of our society should have a sense of
participation inthe largest organisation which is
responsible forthe defence of the country.

Thereare many complaints inthe recruliment
policy. | hope that the Govemment will pay
gresteratiention loseetha the recrulimentpolicy
is free from comruption, is free from nepotism;
and proper policy is framed so that objective
recruitment is made. Our officers and soidiers
havegiven theirbest parformance issomeof the
crises andwe are proud of them. But, since new
armaments are coming and since new strategy
isbeinginiroducedinthewariase, weneediopay
greateratientionioourtraining. lamsomytosay
thatinour armed foroes, we donothave enough
trainer aircrafts to train them. While other

moneyshouldnotbe allowed; twill demagethe
preparation of our defence capability. | wil aleo
saythetdslenceis avery expensive affairioday.
A very large amount of money is spent on
delence.

Sometimes there are rumours, sometimes
thene ane reports; we have read certain reporis
incertainmagazines. itis unfortunate that this
kind of report is there. lamnot saying that they
are baseless repoits. 'india Today’ came out
with a news item saying that some higher up
officers in the Army, because of their
temperamental differences and because of
cerisinprejudices, hadtofightageinsteach other.
There were certain complications. Even it
appearedihal there werecharges of communal
riotsincertain maiters”. So, | think thatenough
carashouidbe taken insuchmatters; andifany
officer of high rank induiges insuch things, he
mustbe taken to task and no scope should be
theretolet people doubt them. ,

iwilnotmmud\mdﬂu]&m.sta,
lastly would say that the Standing Committee
onDelence very quicikdy hadbsen able toprocucs
areport. Thisis a very major decision and inthat
report, ithas been mentioned that certain steps
weretobeteken to effect economy inour Army.
They havesuggested that they shouldbe ableto
make a thousand crores of rupsas savings.
Therefore, inventory control in army is an
important thingbecause itis one areawhera not
only sorfiecrores butseveralthousands ofcrores
of projecis are invoived. There shouldatiesstbe
some slementary control. The whole system
shouidbe computerised.

My last point is bout th ex-servicemen
probilem. The former Defence Ministerwas able
toformahigh-powered Committes. | happened
to be a member of that committee. Our ex-
sericemen have many genuine and justified
demands. We wénted to meet their maximum
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numberof demands because they were genuine
demands but the Finance Minister atthattime
said thatthe economy is in greattroublg and that
heis notinapositionto sanctionfundtomeet
theirdemands. We atthattime made a kind of
compromise saying that forthe moment about
hundred crores of rupees maybe giventothe ex-
servicemen's is cause, Though there was
dissatisafaction amongthe Membersbutthe
Committee submittedaunanimous reportonthe
understanding that as soon as the economic
situation of the Govemmnet willimprove, the
Govemmentwillpay necessary attentiontothe
ex-servicemen's problems. | request the Prime
Ministerto have afreshlookiowardsthe demand
ofthe ex-servicemen. Itis notavery bigamount
whichthey are asking; may be another Rs.50-60
crores will be required. It is a very genuine
demand. They are the people who give theirives
for the nation. They fight for the country inthe
most challenging and difficult situations. We
find that certain State Governments are very
unresponsive towards their demands. These
peoplearefightingin the front. They arelivingin
the most difficult areas. Under these
circumstances if these people are troubledfor
small things; like their children not getting
admission in the school or there is no proper
health care and so on, it disturb them a lot.
Therefore, it is our national duty to see that
properattentionis paid both by the State andthe
Central Government and also by the non-
governmental organisations.

With these words | conclude my speech,

MR. CHAIRMAN: Mr. Datta, thetime allotted
foryour party isonly 18 minutes andthere are
two speakers inthe listfrom your party. Please
adjustwithin this time.

SHRI AMAL DATTA (Diamond Harbour):
Sir, | appreciatethe figure. | will notaskforany

special privilege.

This is an occasionwhich is made possible
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by the fact that the makers of the Indian
Conatitution did not see fit to ordain that the
Defence Budget will not be debated for the
purpose of giving grant to the Defence Ministry
andthe Services. | saythisbecause | feei that
giventhepresent attitude of the Govemment,
which | have been cbservingforthe last 12 years
that| have been aMember of this Parfiament, if
thesame sétof people would have beenincharge
otframing the Indian Constitution they would
have surely put aprovision that the grants forall
departments have to be passed by the
Parliament but not the Defence. The whole
attitude ofthe Defence Ministry andthe Services
appear to me to regard this occasion as an
unmitigated but unavoidable evil when
Parliamentarians must perforce talk about
Defence.

lam also forcedto speak about the Defence
Budget although Iwish |havenotbeencompelled
to do so because there is very little to speak
aboutitwhich s relevant to the subject. If | have
toconfinemyseiftothetopics which are relevant
to thedebate, | really have.very very little
information onwhich i wish to speak. | wish to
opposethis Demand. But evan then, there must
be proper matenal to do so. Where is that
matenal? Isthat matenal available inthis book?
Thisis the only an authorised publication of the
Govemmentfromwhichwe, MPs, aresupposed
to denve all information. The rest are the
magazines andthe newspapers which play this
side orthat side. Andsometime times they say
that Pakistan is acquiring this weapon or that
weapon systemand then, onthe wake of that,
some people come to India andtry tofoistsome
planes orsome submannes or ships. Andwe
makeapurchase afterthat. Everythinghasbeen
pre-arranged. Now, therefore, | wishthat the
Government would make available the
information, in which an informed debate is
possible. This is my nineth participation in the
debate onthe Defence Budget. | havestartedto
particiapte rightfrom 1984. | think, inthe year
1992, therewasno debateonthisdemand. Even
|feel what is there to speak on. Fromthis book,
it appears thatthere hasbeennochange inthe
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theworidhaschanged Accordingtothisbook,
there 1s no change in our region, andtherefore,
we have togo onwith the same kind of defence

preparedness

Now | cometothethreat assessmentaspect
Wefind, fromthis annual Report, that it 1s really
very general and very vague andto mymind,
quite amateunst |donotknowonwhatbasis,
what intelligence, they madethe assessment
Whatistheirbasis apparatus, their organisation,
theirmethod, theirsystem, theirinstruments to
gatherthentellgence? Wedonotknowthat Are
we not supposedto know at least whether they
possess the latestequipmentby whichto gather
information and whether they understand and
applythe lates procedure fordoingso? We are
notto knowanythingof thus kund Inthisbook, in
an amateurist way, they descnbe what has
happenedinthe world, they saidthatthe nuclear
arms hasbeen reducedbyonethirdandis going
tobe reduced by anotheronethird Anditgoes
upto2000A D andatthattime twillbe onlyone
third of whatitwas usedtobein 1990, andsoon
But in this part of the world, Pakistan 1s not
playingthegame Thatisthetune Thatisthe
messagesoughttobeconveyedtous Butwhat
havewedoneto seethatPalustan also playsthe
game? Havewetried anything of that nature?
Sincethe entire world 1s changing, can we not
makean effort? Therets nothinginthistoshow
that we have even made an effort which will
enable us to reduce ourdefence expenditure
We have notdoneanything Now, we are only
toidthat Palastan has been acquinngarmsand
they have given statistics from 1980 From
1980, Pakistan has been acquiring so much
amms Therefore, we mustgearup ourdefence
preparedness furtherandfurther Butwhathave
we beenacquinng from 19807 If they wantto
draw anyconclusion, they should alsogive the
other side of the picture astowhatwehave been
doing We have acquired jaguar, mirage
submapne, Migplanes, German submannes
and Russian submannes They are not saying
that They are only saying that Pakistan has
acquired F16andsomectherplanes Theyhave
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notmentioned abouttheships | think, Pakistan
has notacquiredships Anyway, the pointisthat
when wesay that there is arms race between this
country and Pakistan, which is asmallercountry,
then we should be careful tosee that we are not
the initiators of that arms race Have we got
anything here to show that we have the peace
inttiative? They must be afraid | would have
beenafraidof g neighbour lamnotholdingany
bneffor Pakistan But, we in ourown interest
shouldseethatthere isnoamsrace We should
trytoallay any apprehensionthatthey mayhave
that we are startingan arms race everytime we
goforacquisiion of new weapons

With great credittowards we saynthechapter
onNavythat we have the buillders Navy Fifty
four of ournaval vessels havebeenbuiltinthis
country Wedidnothaveto acquirethem from
abroadas wehavethefacility tobuldthem We
havegotthatstrength Wehavegotsubmannes,
the German submannes we have gotfour Then
we have got9or 10 Russian submannes and
nuclearsubmannes andwe also gota nuclear
submanneforsome period We areholdingup
apicture toour neighbounngcountnesthatwe
areabigpowerandeven USA and some other
countnes ofthe West started sayng thatindiais
aregional superpower ltdoesnotmeanthatwe
have got to go on spending more and more
moneyondefence

Idonotunderstandthelamentofsomepeople
why the Budgetis no morethanwhatitis ifyou
comparewithlastyear, itis notmuchmore But,
if youcompare with 1984 whenitwas Rs 3000
croresandnow the Defence Budgetis Rs 18000
crores Infact, iotal expenditure onDefence s
muchmorethanthat Rs 18,000/-croresisthe
expenditure only onthe three services butfyou
takethe DefencaMinstry and defence pensions,
thetotal expendituregoes uptoRs 24,000crores
Thatisthetotal Defence Budget becausethatis
the amountwhich goes out of the exchequer for
the pumpose of ensunngthe secunty and integnty
of the country Even, f we havetohaveabig
budget, wecan minimisetinmanyways |have
already spoken about one ofthe ways namely
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the economy measures. But, there are other
ways too, If we are able to assess the real
strength of Palsstanmwhich all the services and
inwhich allthe areas, within the services itis
strong and capabile of assultry us then we can
comespondingly acquire strength nthose areas.
which are to put up defence aganst them.

Now, there is a unipolar worid. Naturally,
Pakistan s not getting the attention which it was
gettingearker. Inthecontext, of defence Pakistan
and no other country, not even China is
considerad tobethe enemy. Therefore, we have
togather intelligence about Paxsstan andif we
have that then only we can concentrate on
certain areas for geanng up and donothave to
spread ourresources thoughout the gamut of all
the three services that is Army, Navy and Air
Force.

Thenwe canorganise ourseivesto repelthesr
attack f andwhenitcomesatamuch lowercost.
We have to have a special emphasis on
electronics because warfare has now become
alectronic warfare.

17.00Hrs.

Today the world has gone mto electronics.
Thereis nospecial emphasis onelectronics in
this budget | am notseeing, onwhatever|could
gather from out of this Budget. | cannot do
anything |1 cannotdecipher this Budgetatall.
The Budget is not self-explanatory. it does not
say anything from whuch { could gather
informabon. ifthey are doing ik. vevy well. ltdoes
not seem to me because the Budget is inthe
same pattern as of ai these ye s Budgets. If
there s any expenditure ndoen under some
head, | donotknow.

Whatlcansayisthatthe Govemmenthas not
given special push to electronics. lf youhave
doneft, tell us thatyou are doingit; becausethen
wewillknow that the Govemnmentis in the right

communication and intelfigence. This is the
amainwhichthe Govemmentmustconcentrate.
Once itdoes so, it willknowwhetherandhowto
beef up the strength of the army. Now we are
trying to develop a Main Battie Tank. We are
trying to develop it from 1972, it is still under
development, itis stillbeing developed. There
isclaiminthis Annual Reportthatthere has been
asuccessfultrial. | am gladthat these trials are
successful. if youare going into production and
ifthat hassle s over, itis good and nothing else
needtobe done. Butl do notbelievethatthusis
thecase Itremainsforthe Governmenttosay
clearly where they stand regardingthe M.B.T. |
bekevet s notfully cleared and accepted by the
Army yet

We have been developing again onthe Air
Force sidethe Light Combat Aircraft. Why dowe
need it? | do not know. Nobody has explained
althoughthere has been demandafter demand
everyyeardunngthe Budgetspeechesbysome
Memberor the otherthat we mustcarry on; we
mustexpedite developmentof L.C.A. elc.

We purchased the Jaguar. When we
purchasadtheJaguartappearedthat wea ddnot
needany other plane. We needed a plane with
whichwe would be abie to penetratethe defence
of Pakistan andfly ata tree top level andbomb
their sargodha. Air Force base of Pakistan
Immediately after that purchase deal was over
planes startedto amve and the planes are sitll
coming, they are shil beng built, the ones which
could fiyin peace just sometime ago.

After that deal was over, immediately we
said: No, nothus will not do; we have togoand
getsome plane which can play a multi-role. And
for this multi-role we got Miraga. And now
Paldstan is trying to buy Mirages and we are
crying wolf bacause Pakistan is going to buy
them. Weboughtthemin 1982, Weboughtthem
withoutthe weapon system. Everybody inthe
country knows we gotthemwithout the weapon
cystam; onlywe inthis Pariament didnotknow.
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Wewentonbuying various types of planes.
Atthattime we were buyingMIG-21. We started
buying MiG-27 and MIG-28 and we are still
carrying on buying them or building them here.
We do not know which way to go.

We do not know which line to pursue.
Therefore, whetheritis anmyornavy, the question
is whereto give emphsis. Because we do not
know exactly howthe snemyis gearing itself and
howthe enemy il at all is going to attack. We do
not know the capabiiities of the enemy property
and, therefore, all roundthe gamut we aretrying
todevelop andwe are wasting ourmoney.

The other sphere in which we are failing
althoughthereis comemay of hopenowadays
n R&D. Forlong yearand| think every year, we
have baen both crilicising and demanding more
moneyfor R&D. This yearaiso|doso. R&Dhas
not been able to serve the country as it should
have been able to. The self-reliance of the
countryis far-off because of the failure hthat
front. Thefaillure inthat frontis more a failure of
management. The top management of this
particular vital organisation of the Defence
Ministry has been lacking. | have brought it tothe
attention of the Government onthesa salutary
occasions that we get year after year. Butthey
had nottaken any steps. But fortunately somé
change has taken place now. | hope that change
is sustained. That means, they have been
following a wrong personnel policy, they have
been promoting peoplewhodidnot desarve any
promotion, they have been demoating or denying
promotion to people who deserve promotion,
they have been destroying the morale of the
scientists, they havebeeninducting peoplewho
did not deservetobe inducted through all kinds
olfavouritiem. | hopethatthaterais overandthey
will ba abile to take soma steps of rectification
oW,

There have been singular failures one of
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them is MBT. And we have given reports from
the public Accounts Committee regarding the
MBT theirfallureto it. IneveryDRDO
projectinthe Eighties, happeningwas
thattheywould give an estimate for money and
time and when the time may be three years or
four years is goingto expire, they will come for
further extension of time and further funds. it
happensinrespectof every projectandthey say,
we are monitoring. When we asked for the
monitoring details, we found that noteven once
ayearthe Monitoring Commitiee sits and what
they discuss is not recorded. Thatis the kind of
monitoring that was going on.

Sir, there is an apprehension, as has been
expressed already here and also outside the
Pariament, thatthe Delence Budgetis notbeing
increased andthat is going against the needs of
modemistion of the Army. itmay beso, butitis
notthat modemisation has stoppedbecause of
that. On the other hand, the fact is that large
increases are notbeing given to the Defence
budget as was being giver in 1985, 1966, 1687
and 1988. inthese four years the Budget has
gone up from As. 3000 crores In 1984 it was
Rs.3000crores tomorethan Rs. 1000crores. So
that rapid increase has stopped now. Butwhat
has happend s, because of the financial crunch
which is common with other Departments of the
Govemmentol India, it has toface, ithas started
thinking how to make savings, andithas made
savings as Mr. Yadavsaidthatitmade asaving
of, asweunderstand, about a thousand crores of
rupees. Very good, butmorecanbedone. infact,
Mr. Jaswant Singh mentionedthe report of the
Arun Singh Committea whichwas constitutedin
1990 and gave its reportin January 1991 and
made several recommendations. In fact, |
understand, itis quite a voluminous report, itis
in six volumes, and some of the
recommendations may have beenimplemented,
which havemade asaving of thousand crores of
rupees and quite a lot of the recommendations
are still tobs implementad. If they are
implementad, | amsure thatturther savings of
Rs. 1000crores or Rs. 2000 crores canbe made.
This is essential. In a country like India, we
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cannot afford the luxury of having for Defence,
thesame kind of setup as we usedtohave earlier
which, tous, is a gift from the British days. That
the belt. Thatisone thing andthe type of thing
which had notbeen done earlierhas beendone
now, subsequenttothe report, maybeirrespective
ofthe Report, | donotknow, as they were using
Sir, justan example, Nissan Jongas which go
only 4 kilometresforalliter of petrol. They have
now replaced them by Maruti Jipsies, whose
consumptionis one litrefor 12 kilometres. Soit
is three times. Similar 1s the case with other
vehicles. Ifthey do like this, | ventureto think that
alotof savings canbe made and in many other
directionthey canbe made. Onegoodthing ifind
is thateven the diet has caught their attention.
Because of the increase in food prices, they
have now togive abalanced diet tothe Jawans
and Officers. And that is a very good thing. |
leamtlong agothatin Britain, duringthe Second
WorldWar, because of the food crisis there they
had gone on rationing foodfortheir people. in
.fact, they were forced togive balancedfoodto
theircitizens. which improvedthe healthof the
recruits. Between 1939 and 1945, the height of
the young recruits in the Briish Army had
become taller by two inches because of the
balanced food. | am sure, if we continue the
balanced food here also, it will improve the
health oftheyoung people onthedefenceforces.

Now, we have to understand the nature of
warfareandthe nature ofwarthat wehavetoface
now and possibly we have to face that for all
times to come. It is no longer a war of high
technology only. Itis also alow cost war, low
intensity warwhich we havetofightandwe have

toarmourselves accordingly. Have wearmed .

ourselves forthat? | see no reference tothatin
this report that we have been getting ourselves
readytofightthat kind of war. Forthat, similarly
inthe sea, we haveto prepare ourselves. We will
havetodependmore onthe Coast Guardbecause
ofthekind of dangersthatwe havetoavert. The
latestdangerthatwe have seenistheentryinto

RDX etc. This has come not through ordinary
ports, butthrough unauthorized vessals which
have landedin remote parts of thecoastal line.
This canbe guarded only by the Coast Giuard.
Arewe giving thatemphasisto the Coast Guard
or are we foliowing the plan which we have
chalkedoutfive years ago? We arenotchanging-
according tothe needs thatare arisingnow. We
are still going to build big ships forthe Navy to
givefurtherimpetusto Pakistantogoandacquire
suchships, whereas we shouldbe spendingthat
moneyon anumberof vessels for Coast Guard.
Thatis why, | say that the direction of the Armed
Forcesshould change. ltis notchanging.

On the other hand, wehave given some
emphasis to our Air Force and therefore, out of
the total expenditure of our Defence Forces,
about25or26 percentgoesto the Air Force, but
stillitislessthanwhat goestothe Army. In 1991,
wehave witnessedthewarbetween Iragandthe
United States leading alliedforces. Thatwasan
electronic war. What lessons have we taken
fromthatwar? The command control system
was not locatedinthe place of the war station. |
amtald, the command control systemwas in
Washington, wasinthe Pentagoanheadquarters.
When the Skud missiles were launched the
sensors sensedandtoldthemthattheyhadbeen
launched inone. particulardirection. Thenthe
intimationwas sentto America. itwas processed
there and the command came directly to the
patriot missile as to iInwhich direction thas to
be launchedandhowit hastobe launched. This
iswhattoday's warfare has become and what
havewe donetoprogressinthatdirection?am
notsayingwe shall altain thatlevelimmediately.
Butwemust make an effort andwe mustchange
ourdirection. Then, coupledwith thatidea, there
shouldnotbe avery large standing Army. Then,
yougetintothe whole matterof Army. The figure
must be secret. But | am told about 13 lakh
peopleareinthe Army. Outof that about35per
centorsoare non-combatant. We donot need
thatmany. We have atraditionofkeepingstanding
Army because the Britishers did it was
convenient forthem to have standing Army in
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and knowledge of their own Parliament. Thatis
why, theyhad alarge standing Ammy in Indiaand
very small standing Ammy in Britain. With large
reservists. All European countries have small
standing armjes with a big reserve.

We have a system here of Termitorial Army.
Inthose days whenthe Army strength mightbe
notevenone lakh, the Temitorial Army was fixed
atonelakh. Now the standing Amy strength has
gone up to 13 lakh and the Territorial Army
strengthhas gone downto40,000. So, wehave
notunderstood how to make the savings. We
have got flabby Army. So, it gives us another
opportunity, ifwe have a reserve Amy by which
wetake in new recruits every year, trainthemfor
ayearortwoand afierthat, they goouttopursue
some avocationin life. They remain attachedas
reservists of the Army for the next five or 10
years. What | amsuggestingiis, if thathappens,
wewill have disciplined citizens who gothrough
Army training for one or two years and then
pursue theri avocation of life. They become
disciplined force. That will have qualitatively
different kind of effect on their fellow-citizens.
We have not been doingthat. Thatiswhy, you
findin Europe, mostof themare inthe reservists
category. | do not say that in India everybody
shouldbe a reservist. But every year, you take
30,000 people hereinthe standing Army and
discard them at the end of 17 years of their
service. After 17 years of serviceinthe Army,
are they notfitforany service on the civilian side,
exceptiingsecurity guards, ifthey are nottrained
inany othertradeinthe Ammy. Otherwise, finding
jobsforsuchalarge number of ex-Amy peronnel
isaheadache. You canfind asolutiontothis. At
theage of 18or 190r 20years, you recruitpeople
andgivethemtrainingfortwoyears. If theyare
trained along with a crafi, they willbe an asset
to the society, after theirtwo years of training,
when they go outthey can getjobs onthe civiian
side. In the presentsystem, you recruit people
inthe Army antd they remain till the age of 380
40years. Whenhe goes o the field after 35 years
of age, how can hetake arducus taskwhichaboy
of 18 years or 20 years can take? | think, the
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Amy canbe madeyoungerandthe Amnycanbe
made more dynamic with the reservists.

- The question is, whether we can call the
reservists quickly. Today with the facility of
telecommunication, youcan callthemata very
shortnotice. You cantryit. Youhavetochange
the system. ifyousendaletterby post, itwilltake
15 days to reach. Thatis notthe way. You can
doit, if you have the will. For survival, you have
todoit.

| recommend tothe Government that you
havetothink about it very seriously tohavea
smallstanding Army with large reservists. The
reservists can betrainedforone ortwoyears and
then they canbesent outto havetheirjobs. That
willhave adisciplined citizenry. Perhaps someof
thecriminal activities canbe thereby curbed.

Inthe Defence, anew directionis necessary.
Itis notonly becuase of the changed situation in
the world not only in the changed situation
regarding the availability of and cost of
armaments and the new power balance of the
world but also the position in which India is
placed today economically. | would urge the
Governmentto start re-thinking nowand bnng
about maximum amount of economy that is

possible.

lamquiteconvincedbecause ofthediscussion
thatwe hadinthe Defence Standing Committee
of the Defence Ministry, that it 1s possible to
make more economies by rationalising the
systems.

(Transigtion)

SHRIAYUB KHAN (Jhunjunnu): Mr. Deputy
Speaker, Sir, atthe outset, | take the opportunity
toextendmy congratulationstothe army of our
nation throughthis House. We are muchproud
of our army and its role in protecting our
motherland. We are participating in the
discussion on Demands for Grants for the
Ministry of Defence. Inthe Demands for grants,
mycolisague has mentioned Viyantatank and
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. need of our vast borders. in orderto prolect our

have askéd for certain information. | would  countrywe need an armed regiment butwe do

appeal fhatthedocumentsgivenbyourMinislry  nothave oneatpresent. The reason stated for

aremore thansufficient as Defence is a subject
which requires to be dealt with in a secret
manner. Beng avery sensilive issue we should
not disclosed the information which can be
musused by others. The people, who areinthia
feld, know aboutthe equipments they have and
how to use them. Itis something very strange
that the peoplé who have bean to warfronts or
evennothaveseen ships, aircralts andtanis are
directing us as to how we should lead our army
andwhatequipments dowe need.

Ittakes at least ten to sleven years time to
develop atank as it requires a lot of hard work.
Nocountry in the worid have developedtankin
less period. We are proud of our Arjun tank which
isthe pride of our nation. We extend ourheartisst
felicitations to the officiais of D.R.D.O. and
Ministry toproduce such a finetank. ithasbeen
tested successfully. Thisisoneofthebesttanis
inthe world. We fully rely onit. | would appeal,
through you and this House, that its production
should be started immediately and the same
shouid be handed overio the army at an early
date. Ifthere are any miner shortcomings like
finng controletc. These canbe removed iateron
but its production shouid be launched
immedkately and it should very soonbe handed
overtotheamy.

T-72 Russian tank aiso figuras amongthe
tanks which we produce. we had an agreement
with the then U.S.S.R. not to make any
moddication i this tank. Buttoday the situation
has changed and while producing itas perthe
need of our country, if it requires to make any
modificationthen wemustgolorit, sothat, these
tanks can also maich our Arjunatank. Vijyanta
tank is an idigenously produced tank but its

suspensionisabitweak andnesdsimprovermnent.
Ihave everyhopethatwewillbe abletoimprove
it.

Ounrs is a very vast country. Atpressntwe do

thisis paucity of funds. | would appealthe House
that nothing can be more important than the
security of the country. We have bom here,
theredore Members of Pariament should donate
therione month salaryfordefence budget during
this budget as a token s0 that people get
inspiration. The amount provided for defencein
this budgetis very nominal. Therefore | appeal
the Defence Minister as well as the Prime
Minister that we should increase this amountin
orderto meet our defence requirements o that
wewillbe able fo buy tanks and equipments for
Navy and Airforce to protect our borders.

Mr. Deputy Spealer, Sir, when| happenedto
meet the three chiefs of the forces in connection
withdefence requirement, | askedthemwhether
theywere satisfied with the provisions made in
ourdefence budget they coulkd not say anything
asthey have a good many requirements and
infactthesa requirements belongto ournation.
Ifwe are unable tgmeetthe requirement of our
nation then it is we who are atfault. We should
notiettheback of finance oranything obstructthe
fulfiment of our requirements. We are well
capable of answering anybody’s challenge and
ifwadonotanswerachallenge posed by asmall
country then it is very shameful for us. We
should prepare our defence budgetinsuch a
mannerthateven abigger nation cannot dareto
attack us. She will have tothinka hundrad times
before attacking us andthisis only possibleifwe
prepare our defence inaperfect manner. Butit
will require an increase in our defence budget.

Mr. Deputy Speaker, Sir, we will have to
strengthen our armed regiment. More tanks
should be produced and number of such units
shouldbe raisad. Onemay findthatwe eventak
smalltems of our requirement. inordertoboost
up the morale of our jawans we will have to
providethemmore faciitios iike fire proof dengare
80 that if the tank catches fire he can save
himself. Guncleaning is veing dona by using
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ash. Now it can be replaced by the latest  evolvedthatrecruitmenttothe Armedforces is
technology. Wecan replacethebrassbackof  madewithout any consideration Recruitments

the ammunition with aplastic one. Wecan gofor
a technique which can done away with the
tiresome job of loading and uniloading
ammunition 8o that our jawans can fire more
easily and more efficiently.

Mr. Deputy Speaker, Sir, we have tank
regiment fieet, forwhich Railway isto piay avital
role for transportation. A provision for special
class of M.B.F.U. shouldbe made so that tanks
canclimb orascend easily on it. Better bopies
forthe crews should be provided sothat they can
perform their train journey with comfort. Thisis
agenuine demand of jawans. The Government
should meet this demand.

So far as the question of recruitment is
concemed, thecreamy layer donotprefertojoin
army rather they want tojoin civil services. |
would appeal you that this creamy ayer should
be encouragedtobecome amy officers. Butthis
is possible only when they are guided by such
feeling butitis happening the other way round.
We shouid incaiculate such feeling that Indiais
ourmotheriand and every indian has a dutyto
protectitandthis he can doby joining army and
forthis we will have to implement compulsory
mifitary service. Alithe persons of 18 year's age
should be imparted training and dunng such
training as perthe ability of the individuais they
should be sent either to military orto the civil
side. if we are sbletodolikethisthenwecangive
astrong army tothe nation. Off and on youmust
have come acroas to the news of accidents of
fighter aircrailts. The reasoncannotbe otherthan
thatof mistakes commitied by the pilots. If we do
not provide a better ammy such accidents wifl
keep onraising. We cannotatford such national
wastage. Anyindividual is notto be blamed for
it as our selection is not fare. If a jawan gets

recruited after paying abribe of Rupeestwenty

thousand then howcan he serve his country?
Coruptions persists inour recruitment process.
fwe are unabie to remove itthen how canwea
make ourarmy astrongone? i would askyouto
implement it strictly. Such a procedure be

shoukdbe made according tothe physicalfitness
ofthe candidates. We shouid keep our soldiers
inhigh esteem who sarve ourmother land and
theyare the pride of our nation.

Recantly, someincrease has bsen made in
the pensionbutawardees have notbseninciuded
init. We shouid have a very high regardfor the
awardnes and their widows who have made
great sacrifices for the nation otherwise who
wouid like to go to guard our check posts at the
peak of Siachin. There is no one to see him
whether he is performing his duty honestiy or
not. Only his Godandhismotheriandcanseeas
tohow heis gurarding our borders. He thinks that
a slightest negligence on his part will not be
forgiven by his God and his motheriand. Heis
asolidier of this country. if wecannotmaintainhus
dignity how we can pay respectto him. | would
liketo say that we should respect our soldiers.
The Government should prepare the Budget
afterconsultingthe Chiefs of alithe three forces
about their requirements. if asmall country like
Pakdstan, | am caliing Pakistan asmall country
because it is too small as compared o India,
dare o attack us, |amconfident that Pakistan
will be sliminated from the worid map. | believe
thatours is sucha vast country that thousands
of countries likke Pakistan can dono harmtous
but thatwill be possible only when we set aside
our petty differences. We bind curssives tothe
petty considerations like castensm. We have o
rise above such petty considerations only then
we can produce good solders for our Armed
forces and can have respect for them. The
Govemment should consult Army officers
regarding their requirements from country’s
security point of view as to how many guns,
submarines, ships, aircrafts, tanks and other
waapons are required for them. You will be
amazedthat we are still using pistols given tous
by the Britishers during Second World War.
Why we cannot provide those weapons to our
soldiers which are being usedby the terorists ?
‘We shouidprovide most sophishcated weapons
toouraoidiers todefend ourboders. if we provide



403 Demandsfor APRIL 27,1993 199394 404
Grants (General), Ministry of Defence

[Sh. AyubKhan)] to look aftertheir children property. it should be

the responsibiiity of the Govemment o provide

modem weaponsto the soldiers, take care of
theirwelfare and give themattractive salaries
we will have also good results fromthem.

Iwould liketo appeal the Govemmenttohave
second look on the Budget allocation because
theallocatonmade inthe Budgetis notsufficient.

Now | would like to make submission about
thefoodbeing provided and supply madeto our
Jawans. We invite tenders for the supply of
ration. |think MajorGeneral Khandun can throw
hght on it in abetter way bacause this work is
done by the ASC and Ordinance corps. The
contracts are awarded for the supply of best
quality of ration but | regret to say that poorand
sub-standard qualty of ration 18 supphedto our
ArmyJawans. | would demand thatbest quality
fo ration shoukd be suppliedto the Jawans and
thedishonest persons whosevermaybeshould
not be spared and be given examplary
punishment if we make cutin the ration of our
Jawanordoany dishonestyinsuppluing ration,
how we can defend our country. Sir, | alsowould
ke to demandthrough you thatthere should be
one scaie of ratonto the officers as wellasto the
Jawans. If we are able to do that, thatwillbe a
remarkable achievementdn ourpart.

Inthe end | would like to say something about
ourex-servicemen. They have beendemanding
same rank same pension since quite alongtime
but | regretto say thattillnow we are not ableto
give same rank same pension to our ex-
servicemenonwhomweshoukibe proudofand
should have great respectfor them. Mr. Deputy
Speaker, Sir, when| wasinthe Amy| hadsome
Seniorofficers whoalso metmehere. |lhad great
regard forthem butwhentheycametomeand
takedtomeforhalfanhourabouttheirproblems,
the regard which | hadforthemwashed away.
Why didthappenbecauseof their helplessness.
They are notfindinganythingto doafter retrement
andare notabletoadjustthemseves Arewe
able to adjust our ex-servicemen so thatthey
may notchooseawrong pathandmaybeable

aparaliel job to the ex-servicemen. i a soldier
retires from the Army he should be givenjobin
civil, police force or in BSFso that he may
continue his job uptothe age 558 years.. Ammy
sefvice is an active service and the Jawan is
retired atthe age of 35 or 40 80 how he will lead
rest of his life. If we provided him paraiiel service
he will have a hope that after retirement he will
be given otherjob. Then he will notthink of going
'onawrong path. Wrong pathis notchosen by
‘sveryonebutwhen any one does sohedoes so
under some compulsion. Suppose thereisa
widoe andwe do nothelpherorprovide assitance
to her, from where she willeaam herlivelihood?

Therefore, lwouldike todemandthat besides
providing same rank same pension to the ex-
setvicemen, the Central Government should
talk to the State Government for extending all
cooperation in providing re-employmenttothe
exservicemen as perthe quota and that should
donewithout any corruption.

Onemore point| would ke to submit, through
you, that a now a days our Army is not given
sufficient time for its exercises and trainings.
Earlier two to three months tranings and
exarcises were undertakenbythe Armybutnow
due to financial constraints we are not abla to
provide sufficient training to our Army. If the
Armydoes not undertake exercises ortrainings
itwould Become an idie Army and would notbe
able toperform its duty. Army should always be
ready todefend our long borders from Eastto
West andfrom North to South. Andthat will be
possible only if we provide them sufficient
traming and othertnningequipments. Thatcan

~ badone onlywhen we provide sufficient Budget
tothem and does not saythat due to financial
constraint, so andso training or exercise cannot
beundertaken Inthe modemtime, itdoes not
behove ustosaylikethat.

Iintheend Iwould like say onething thatbeing
Members of Pariament we should givesucha
signaltothe peopleof ourcountry thatwe althave



Demands for

Grants (General),
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dangerthatis looming large on our country and
forthatif we have tosacrifice ourone timemeal
we wili do that. if we haveto sacrifice ourone
month's salaryforthe defence of ourcountrywe
would certain do that. We haveto keepupthe
morale of our Armedforces. Theirmoraleshould

always behigh.

Mr. Deputy Speaker, Sir, inthe end | would
like to say one more point. Army should notbe
usedforintemal disturbances inthe countrybut
itshouldbe usedfor defendingthe country only.
The use of Army in place of Police force is not
goodandthat demoralises our Amny. Weshouid
have high regardfor the Amy.

Sir, alithe officers particularly Abdul Kalam
Sahabof DRDO ofthe Detence Ministry deserve
congratulation for providing us a good missile.
Defence Secretary and other officars have full
knowiedge aboutit. ShriAmal Datta has informed
us that the documents provided to us are not
complete. In this regard | would like to say that
thedocuments relating todefence should notbe
putup more than requirements because security
of the countryis involvednit. There is always
apprehensiontotake undue advantage ofthose
informations. Sir, inthe end Iwouldlike tothank
you for giving me time to express my views.

[Transiation

MAJ.GEN. (RETD.) BHUWAN CHANDRA
KHANDURI (Garhwal): Mr. Deputy Speaker,

Sir, Iwouldlike tothank you. Attheoutset lwould .

like tocorrect Shri Ayub Khanthat | amnot from
ASC but from crops of Engineers

[English)

Mr. Deputy Speaker, Sir, I riseto speakon
the Defence Budget with a continued sense of
sadness, dismay and amazement. This
Govemmentis nowpresentingthe third Defence
Budgst. In this fast changing international,
Political, geo-political scenario, | thought that
this Government and the Ministry of Defence
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would alsoawaken from slumber. Regrettabty,
nothingseemstohavechanged; andif atallthere
is any change, it is only for the worse. The
Govemmentandthe Ministry of Defence seams
tohavebeentruly andcompletety overtakenby
inertia and inefficiency. These people have
become the champions of status quo ante.

Duringthe lastfew years, there have been
been therefor abouttwo years, presenting the
third Budget would show some different
directionsin the Defence Budget, intheinterst
ofthe national security. One expectedthat some
fresh, something new, ideas wouldcomeout.
But, whatwehave here nowis arutine, mandane
document being produced which has no
credibility and it is just an ordinary babu's
buciget.

My senior colleague Shri Jaswant Singh
has giventhe salientissues and major points. |
will not repeatthose; but| will touch uponsome
issues which according to me are crying for
attention.

Let me briefly just racaptulate the type of
burden that armed forces are today facing or
having. We have a land border of 16,500
kilometres long, out of which 7,000 kilometres
arewith Pakistan and China. We have acoastiiine
of 7600 kms. We have an exclusive economic
zone (FEZ) of 25 lakh square Kms. In addition
we have off shore island and hydrocarbon
installation totalling to approximately 500.
Pakistan continuesto occuytheso called‘Asad
Kashmir’; havinggiven 10,000 square Kmsas
agifttoChina, China occupies about 38,000 sq.
Km. of ourcountry and claiming another90,000
Km. China is already a major nuclear power.
Pakistan has alreadty acquired the capability of
nucleardelivery. In addition, Sir, Pakistan has
Ishouldsay efficiently and capably involved our
countryin aproxy war. Inthis low intensive battie
which they have been wagingfor many years
now has keptnotonly the armedforces buteven
the country tieddown inasituation where they
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mmmmw support that the Government has given or the
bursaucracy hes giventhat they have delivered

have topay almostnoprice andthis country has
to continuously pay a very heavy price. | said
efficiantly, because from their point of view it
may be very goodsituation but from our pointof
view particularly from the point of view of our
armed forces, it:s very difficult and sad state.

Added to this gentiemen, is the prepetual
misuse of the army and the armedforces. | can
understandthe occasions which would demand
this buttoday we have gotinto the habit of caling
the ammedforces, parhcularly the army onthe
slightest pretext. it has become just like afire
brigade; notevenafirebrigadbutlike atax. You
just whistle across and send it wherever you
want. This tendency has completely destroyed
andis destroying the armedforces, particularty
the army and it needs serious addition. Every
speaker has highlighted this problem and yet
thisgoes on. | would ke to know why there s no
check on this; why there is no thinking with
regardtothis. | can understand that for some
reasons of national security army is to be
deployedbutwhy amy is continuously depioyed
for flood relief? Why after 45-46 years of
independence army s called for fiood relief
measures every year? Why do not the State
Govemnment gets geared upfor theirown flood
relief measures. This can be easlly done by the
States but because oithe indifferent attitude of
the Government andésMinistry of Defence we
findthat army is being seint 1o the troubled spot.
Nobody has ever botheredio see this. | suggest
thatthe time has come; rather we are already
tate, and uniess we tackie this problem our army
is gongtobe destroyed.

Havingtoldyoaboutthe type of responsibilty;
thetype of burden that this country has givento
ourarmedfiorces letme alsotell yothatwe have
avery fine setofarmedforces. They will riseto
the occasion. They have done so inthe past.
There is no needtowony. They areafine setof
people. in spite of the organisational hurdies
which are putin theirway, they have defivered
the goods. | repeatthatthus s notbecause ofthe

the goods. | assure you that they will deliver the
goods. Butthatis noconsolation. We shouldbe
perturbed that here is an organisation which
given proper respect and proper support would
bethe best fighting machine in the worid yet we
are not utilising this in-built strength.

Whatis the response of the Govemnment or
there sponse of MOD to the responsibility which
has been given to the armed forces? What is
their contribution? Should their contribution not
be 10 see that their problems get sorted out?
What is their contribution? | will iliustrate this

point by giving afew examples.

The attitude of the Govemment towards the
amed torces 1s very peculiar. As | said, thes is
the third Budget. The sacond Budgetfor period
endedon 31stMarchthis year. The Budgetwas
nottobe allowed to be discussedin thes House.
Atbest of time the defence Budget has been
madea holy cow. Alithese years onthe pretext
of secrecy aimost nothing is given. My friend,
ShriAyub Khan said that so many documents
have been given. | entirely disagree with tum.
There is nothing that is not known to outside
peopile which is being supplied here. We are
tryingtofool this country by mvoking the clause
of secrecy. There are certam issues whichare
secret, and they need not be told. No citizen
would even ask them. But today on thepretext
of secracy the Defence Budget does not get
discussed properly. Last yearitwas guillotined.
This Governmenthas created a dubious history,
anexample which will probably be mis-utilised
infuture. Aimost 13 percent of the Budget, which
isalmost equaltototal plan outlay, thatis Rs.
17,500 crores of rupees was not aliowedtobe
discussed. Forwhat reason, Godknows. Onthe
first Budget presented by the Govemment, |had
thahonourof opening the Defence Budget. lwas
newto Pariiament. | did not know much about
delivering the speech at that time. Butsince |
was given this responsiblity, | worked hard, |
tolledhard toget allthe details, andtriedtobring
as much strength as possible by various
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suggestions. | didthat. What didthis Govemment
do? Gentlemen, notaword onanythinghas been
done to suggestions made in thatspeech. This
isthetypeof response thathadbeengiventothe
opening speech delivered onthe Demands for
Grants of this Ministry. No responsible official
from the Ministry or the Minister mentioned
whetherthese suggestions are relevantornotor
notagreed. Theyjustputitinthefile anddumped
itin the waste paperbasket. We do not make
political speeches. We make speeches which
sincerely one feels towards bettermentof the
nation and nation's security. We donot make
vote bank speeches. Atleast | cannot. Whatis
the response? Why is this son of indifferent
attitude? Gentleren, this reflects the attitude of
the Govemnmenttowards defence.

Mynextpointis aboutthe post of the Defence
Minister. Intheinitialstages, forsometime we
did nothave the Defence Minister. Now, again
we have no Defence Minister. For solvingthe
nternalparty bickerings, andproblems, you had
justmoved the Defence Ministerovemight. The
Defenceis not the subject where youcanhave
passengers coming andgoing. ittakestime for
people to settle down. Shri Pawar had hardly
settled downwhen the Party necessity moved
him. | request the Prime Minister to have a
proper Defence Minister, wholastlonghere at
least as long as your Govemnment lasts. This
postis notbe pushed around like this. Please
give itdue sanctity.

Now|cometothedocumentproduced yoary
bythe Ministryof Defencei.e. the Annual Report.
When we had discussedthe first Report, some
comments were made. Well, Gentiemen, one
expected this document to be enumerating
important policies, lessons leamt during last
year; achievements; mistake made; whatwe
arewe going to doforthe future; an eniightened
perception of events that hadtaken place around
theworld andinthecountry. What do we have?
Rtis a classical document and extracted from
Reports. by a Babu. | wouldlike to give a few
examples. Except jingoistic jargonism, this
book doss not contain any information, which
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youcannot getin athird rate magazine outside,
Iwill give youthe examples of how jingoism has
beentried out. | quote fromthe firstpage:

“Forthefirsttimein nearly halfacentury, the
emergingintemational political architecture has
provided some opportunities to bring about
fundamental changes in the global security
calculus.”

Now, youaretalking of political architecture,
We aretalking of security calculus. For Heaven
sake, talk about security, noton jingoism. What
doesit convey? kconvayes nothing. The people
who really read this book are not going tobe
impressedby this. | am really sorry to say this.

inpage 7 of the book, itis said:

“Tekingadvantage ofthe opportundies thrown
upbythe end ofthe ColdWar, we have pursued,
with renewed vigour, our policy of improvingand
strengthening our relations both with our
neighbours and countries outside our region..”

Gentiemen, itis very fine to talk about this.
Areyaubosting? What ane our relations with our
neighbouring countries? Are they better or
worse? With whichcountry, have youachieved?
Every country today looks towards us with
suspicion. No countryis wiling to help us when
we are in need. And you talk this sort of self-
praisingjingoism. Now, thereis one other point.
Hereitis said thatthe leasing of the Tin Bigha
coridorwas rasolved. How? By giving itaway,
byjust surrendenngit. Youtake prideinthat. It
you have done this after achieving something,

* then | wouid have understood. Whatdoes this

documentsay? itsay s:

“in regardtoother bilateral issues, suchas
sharing of waters of common rivers between
boudary agreement 1974, etc. the ongoing
dialogues arebeingpursued.”

When it comes to our interest, you are
pursuing, but, whenitis comingto ourcountry’s



411 Demandsfor
Grants (General),

[Maj. Gen. Bhuwan Chandra Khanduri]

interest, you are surrendering.

You aretalking of illegalimmigration. The
Prime Minister of Bangladesh was herein Delhi.
She said that not a single Bangladeshiis here
andyouaretryingtotakethecreditforsomething
which does not evenexist.

Thisis another aspect of misrepresenting
statistics. At page 17, you have said that the
satisfaction level is for married accomodation
64 percentfor officers, 78 percent forJCOs and
69 per cent for other ranks. You have very
convinientlyignored thatonly 14 percentofthe
soldiers are authorised for Government
accommodation. | think this alsoincludes those
people whogetathingcalled CILOthatisthe
compensationin lieu of quarters. The soldiers
arelivingingarages andservantquarters and
jhuggis. Asfarasthe officers are concemed, the
waiting periodinmostplaces is 18 monthsto24
months. In Delhi, where thetenureis 2.510 3
years, the accommodationis made available
aftertwo years when the officeris aboutto go.
You claim credit for this. Why could not the
Govermnment saythatwe have acuteshortage of
money? Wearenothavingmoney. Weneedso
many thousand crores of rupees fro
accommeodation. The Governmentshould be
frank about the problems rather than giving
fictious figures and claiming false
achievements,

However, thereis one good thing about the
report-ittruly reflects the thinking and working of
the Ministry of Defence secrecy being misused
to hideincompetence and waste high sounding
plattitudes with no substance to confuse and
finally perfection inthe “art of looking busy” lots
and lots of inputs, tremendous amount of
throughputandnooutput.

Thetendency of “analysisto paralysis” had
beenmasteredby the Ministry of Defence. I will
gve only one exampletosay how decisions are
notbeingmadeintime. TheWestem Command,

APRIL 27,1993

1993-94 412
Ministry of Defence
which is the premier command of the Indian
Army, didnot have the Army commanderwhen
the retirementmany yearsinadvanceandysetno
planningordecisionwastakentoensurethatthe

new incumbent is postedintime.

_Now, | come tothe Budget. The declining
trendin Defence Budgetbothinthe GOPandin
real terms is known to all. | will quote a few
figures which are available with me relatingto
the defence expenditure in percentage of GDP.
In 1987-88, itwas 4.06 percent, Every yearit
came downfirstto 3.79percent, thento3.61 per
centandthento 3.33percentandfinallyin 1992-
93, itwas only 2.75 percent. Ascomparedtothis,
Pakistan’s expenditurein 1992-93was7.14 per
centofthe GDP.

In terms of real value also, the amount

. allottedto Defence has gone down considerably.

It does not even cater for even inflation and
increase inpay and DA.

THE MINISTER OF STATE IN THE
MINISTRYOF SCIENCEAND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEANE
DEVELOPMENT) MINISTEROF STATE IN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGALAM): Sir,we havefive hours
forthis Debate onthe Demands for Grants. We
startedatabout2.35P .M. orso. itwas our hope
that we should be able to complete the debate
today and have reply tomomow. Otherwise, we
still have further Demandsfor grants in queus,
andwewill run short of time because the guillotine
has beenfixedonthe 3rd.

May | request thatwe situpto 8 O'Clock and
complete alithe discussiontoday? | think we will
beabletodoitupto 8 o'clockand completethe
discussion today and then have the replyfirst
thingtomormow moming. | hopethehon. Members
would agree with me (Interruptions)

MR.DEPUTY SPEAKER: Isitthe pleasure
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of the Housa that we shall situpto 8 o’ clock?

SEVERALHON.MEMBERS: Yes,

[Transiation)

DR. LAXMINARAYAN PANDEYA
" (Mandsaur). You have proposed thatthe House
should sit up to B o' clock. This will provide an
opportunityto all the hon. Members to speak.

SHRI RANGARAJAN KUMARA-
MANGALAM: Allright, leteveryone putforth his
vIew,

[English]

MR.DEPUTY SPEAKER: Itis agreed.
Shri Kumaramangalam, arethare any
arrangements fordinner?

SHR!I RANGARAJAN KUMARA-
MANGALAM: itis upto 8 o'clock initially. Then
we will see. Itmay be that one or two speakers
willbe left out.

. MR.DEPUTY SPEAKER: Genl. Khanduri
may continue.

18.00Hrs.

MAJ.GEN. (RETD.) BHUWAN CHANDRA
KHANDURL: Sir, Iwastalking aboutthe Budget.
|was sayingthatin realterms also, the Budget
has gonedown. | once againwish toemphasise
the type of importance that is being given to
Defence Budget. In Part-l of the Finance
Minister's Budgetspeech which consistsof 15
printedpages, howmuchhas Defencegot? ithas
got one sentence of two lines. That s all the
Finance Minister hadfor Defence. Whatdoes he

say? | quote:

“For Defence expengliture the provision has
beenincreased from Rs.17,500crores inthe
cument yearto Rs.18, 180 crores next year™.

Thereisnoanalysis andno necessity totell
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the nation as to what has been happening and
whyonlythis Rs. 19,180 crores. Whatis the logic
behindthisamountof money? Nobody feeisthe
necessity of botheringover Defence. Thisisthe
type of perception and attitude this Govemment
is havingtowards Defence. Itis notgoingto take
usfar.

lunderstand, gentlernen, the paucity offunds.
|lamalsoonewhois notasupporterof addingon
tothe Defence budgetunnecessarily. | support
the view that we have got better avenues for
utilising our moneoy. We have got the health
problem; the education problem; the drinking
water problem; roads etc. and a variety of
problems whichare there, Butwe alsohaveto
maintain aforce. lfwe havetomaintain aforce,
we have to maintain itin a fighting fit state.

| can understand the paucity of additional
funds for the Defence. But there is ancther
aspect. Whatevermoneywe get, whycanwe not
utilise it properly? Why can that money notbe
expended to thé fullest possibley by removing
internal lacunae, red-tapism and vanous
obstructions.

I will give a few illustrations. We have the
famous Arun Singh Committee's report about
which people have mentioned. Now | do not
understand why this Governmnet is trying to
hidethis report. |amtold this report has given
very. useful suggestion for proper utilisation of
finances within the services. | just do not
understand what is the problem with this
Govemnement. Youwithholdonsome otherissue.
But at least on financial aspects,
recommendationscanbe broughtinsothat you
couldsave money andproper utilisationcanbe
done. Thereisnoresponse. forthe lasttwoyears
1 have asked a number of times, in terms ot
pariiamentary questions, astowhatis happening.
Thereis noresponse. Whyisit s0? We would
like to know fromthis Government as towhatis
happeningto Arun Singh Committee's report.
Whyitis nottabled? Atleast itcould be placed
onthetable ofthe House. Youcandisagree with
the Report. But then let us take alook atit. But
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1donotknow forwhat reason itis kept a secret.
Oniy this Government knows.

SHRI INDERJT (Darjeeling): Youmay use
the Standing Commitiee of Pariament foextract
this report.

MAJGEN. (RETD.) BHUWAN CHANDRA
KHANDUR!: Iwilladvise because | amnotinthat
Commitiea now. But the fact is why should we
havetoexiract? s Rfor anyindividuals benefit?
isitfor B.J.P.'s benefit that | should extract it?
Is this Government not interested in making
rupee utilised for 100 paise? thatis my query;
that is my pain; that is my trouble.

| donotunderstand whatis wrong. Whycan
wenotatieastcome ontoacommonpointonthis
issuewhere the nation is involved? | donotknow
whatsort of politics is there.

Then there is the Estimates Committee
Report. This committee consisted of Members
of all parties. The last Report of the Commiittee
hadcome, | think it is now about six months old.
Veryuseful suggestions have been giveninthat
Report. Butwe cannot even ask questions on
that because the action Taken Reportisyetto
come. Why can'twe extract usefulideas from
that Estimates Committee’s Reportand start
implementing them, | donotunderstand.

The other thing, | would like to tell is | wish
Prime Minister had been here | wouid ke totell
the hon. RRMthat there are certain things which
arecausing us unnecessary escalation of costs
and wastage of the Defence expenditure. | will
give you one example.. Once the Budget is
prepared, thenthe three Services are authorised
to buy certain routine items such as items of
foodgrains. Thoughthe quantities are laid down
and money is mentioned inthe detalled Budget,
yetevery timeforanything tobe purchased very
monthoreverytime foranythingiobe purchased
very month or every quarter, forshxmonths they
move onfile. Foexample, hydrogenated ol was

again andbythattime some babuorsome Desk
Officer orsome Under Secretary has ralsed 20
queries, thas gone up and down again, the price
hasshotuptoRs. 28 or Re.30akilo. Whoisgoing
topayfor the additional cost? Notthatbabuwho
had delayed, he has no accountability, he has
only anauthority. Ulsmately what is happening?
Such price escalation is taking place and
eventually whatever littlemoney you havefor
$he modemisation or capital works, itis being
diverted fromthere. | donotunderstandwhat the
problemis inhanding over this responsibility to
the Chiets. A Chief of the Army staffwho handies
15tlakhs of people, thousands and thousand of
crores of rupees equipment, cannotbe dependad
uponiohande afewcrores of upeewhihchhave
already beenbudgetedfor anitemforwhichthe
quantity is fixed. What sort of sadistic logicare
you following ? What sort of attitude are you
developing? Isthis notdistressingtofindthata
Desk Officer or an Under Secretary has to
monitor the activities of the Chief of the Army
Staff? | don'tunderstand why this sort of things
are goingon andon, andthisis one of the things
which again has been said in the Estimates
Committee. They have saidthat an itegrated
financial system should go right down to the
corps level. Why can't we introduce it? Why
can'twe give the responsibility tothose peeple
who are handling such things and make them
accountable? f they make mistakes or they
induige inwrong activities, take action against
them. But the national wealth is being wasteg.
Thescarce Delence Budgetis being misused at
the whims and fancies of Desk Officers and
UnderSecretaries andnobody is bothered about
it

| would lile to point out, Sir, thatthe money
required formodemisation is bacoming a very
critical issue today in the services. That is
becoming a question of lite and death for the
nation. The Army which is manpowesr inlensive
neads tobe made a fire power and mobliity
orented. The Army Aviation Corpa still isinthe
sameinfantsiage because there are nofunds.
Inthe Alrforce all the Airoralts have become old,
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aged, they have tobe repiaced. AWACS tobe
introduced, the air defence has tobemodemised.
ForNavy we have accepted, thatitis toa Blue
water Navy. Butwhathave we done? Ourtwo
Aircraits carrier have become oid. Whatis the
Govemment thinking? Where is the money
goingtocome from? We cannotcollect ali the
money from outside, atleast letusintemally do
some proper utilisation, evolve some idea
whersby the same money will goina longer way.

With this, | would like to make a few

suggestions, nothing very original. But lwould
like to convey them from my side.

First of ali, about this National Volunteer
Service, | would like this Government tokindly
think seriously. | would suggest that starting
from the officers level, IAS, IPS, all class |
officers should serve about five years in the
Army. Youcan reducethesize of the Army, you
can reduce themtothe hardcoreandhave asort
of Army which is needing short notice for
maobilisation andto startwith, we should goinfor
this officer class, from IAS, IPS, all Class |
officers, give them a threeto five-year period. It
will notonly reduce your financial burden, itwill
notonly give you a standing Amy for whichyou
don'thave to spend direct money, butitwill also
improve the character of this nation which is
decaying very fast now. The same exercise
should go down to the level of other ranks. | do
notknowwhatsortorproblems arethere. lfthere
are any problems, atleast letthisbeopentothe
pubiic debate.

The Government should appoint a
committee to go into this matter, But nobody
want even totalkabout it. This idea will not only
give financial freedombut will also help youin
improving the fast-deteriorating national
discipline andcharacter. The nextthing iwantto
bringtothenoticaofthe Govemmentinthesame
contextistheside-steppingofthe servicapersons
who ratire from the Service. Wetrain aperson
foraboist 20 ysars and when we send himhome
atthe age of 30 or 35 years, till he dies doing
“othing. They are well-irained andlister they are
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being allowed to decay and die. Not only that,
overaperiod of time, they willalsobecome a
problem for the nationin terms of discipline and
behaviour. Why can we not utilise this man
power? | keep on saying this aiso, butnobodyis
willing to get this examined very seriously.
Some paaple say, k will resultin unemployment.
Butyou cansave so much money if you utilise
this man powerandyou cancreatefreshavenues
for much more employment. Therefore, this
daa of utitisation of trained manpoweris inthe
interest of the nation. I do not know why such
issues where we donot have tospend money,
where wecanimprovethe society and whichwil
gvebetterfinancialfreedom are notbeinglooked
into very seriously. | would request the
Government to take it very seriously and if
required, let them getitexamined andlet there
be anational debate so thatthe publiccan give
their opinion on this issue. May be, after a
for valid reasons. But letitbe examinedin detail
onceandletitnotbeleftto alewpeople whohave
got probably vested interests. It is too big an
issuetobe leftto anybody's personalinterestto
comein.

Now, | will cometio afew specific point. The
firstpointsis aboutthe National Security Councll
which was raised with great fanfare in 1990.
Whereisitnow? Today, people lalk of sacurity
problems and various other issues. This National
nowitis being allowedto witheraway. Whyisthe
Govemment doing like this? if you donot like i,
disbandit. Recentty | asked a question on this
and lwas trying to elicit some informabon from
the Govemment about this organisation. Fora
question of three-fourth of a page, as usual the
replywas ‘Yes, Sir,’ ‘No’, Sirand ‘Not applicable’
andthenthe matterwas closed. Why are younot
afiowing it to function? You teil me that the
Council has met only once after 5th October,
1990. Duringthelastthree anda hallyears, ithas
matonlyonce. What s it meantfor? Isitmeant
only for decoration? It should have been an
activeorganisationinforming the national polcy.
itshould have been activated vigorously.
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Then, Sir, about Arun Singh Committee
Report, | have already spoken and | would
certainly like to know whatthe Govemmentis
thinking about it. Next aboutthe OTl one time
increase we know under what circumstances
the Government was compelied to make the
promiseof ‘one rank-one pension’. Having made
thatpromise, thatpromise hasnotbeen keptup
bythe Govemment. A reportweighing aboutfive
kilogramns has beenproduced, butthereisnothing
init. Alarge number of people have been left out
some ofwhich probably deliberately and itis a
most unfair report and most untair dealing with
the Ex-Servicemen. | had requested earierthat
the Committee of Secretaries should come out
with its report. Atleast please let us know what
they are giving ornot giving.

Alarge numberof peopie have beenremoved.
One of the most ridiculous thing is the concept
that if a man gets the second pension, heis not
tobe included. For second re-employement,

" OTlisnottobe given. Onecan understand i the
man hasserved upto 58 years andafterthatyou
do notgive himthesecond OTI. Butiftheman
serves onlyforfourmonths orsixmonths, they
have gotno benefitfromthe secondemployment
eventhen, they have beenremovedfromthe list.
What sort of reportis this? What sort of thinking
this Government is having? Itis such a gross
blatantinjustice tothe services. Why are you
taking months andmonthstocomecttheinjustice?

|am sincerely telling you, nottofind fault with
anybody but there is tremendous amount of
discontentement. Youkeep ongettingletters. |
keep on sending them to you. It is not only
creating discontentment amongst ex-
servicemen but also amongst our servicemen
whofeeithat they are very unfairly dealt with. It
is allthrough passing ontothe soldiers whofeel
ifthis is the way the ex-servicemen are being
treated, tomorrow we will also become ex-
servicemenandthe sametreatmenwillbegiven
tous. Thisis a very wrongsignal and message

thatis going. | sincerely requestyou kindlyto get

Nextpointis, man management. Thisisa
critical issue. There has been tremendous
upheavalin oursociety bothinterms of discipiine,
valuesystern andthings like thal. Discipiine has
gonedown. mummm
Creature comforts have become more
paramount. Yetservices aresubjectadtocertain
rules and regulations interms of restricting their
freedom which are probably pre-1947, something
based on 1935 Queen's regulations. | would
suggest, letustake arealistic view of the present
environmentandthen letus evolve some sortof
guidelines, rules and regulations which willbe
easy tofollow. Letusnotplay an orstrich thatyou
putyour head in sand hoping that things will be
all right. ltis correct that services should notbe
politicised. But atthe sametime, you cannotgo
tothe otherextreme forexampletowhichpecple
who are vgting and you cannot hear the
politicians. You cannotdo this. You are putting
impractical restrictions. My suggestionis, kindly
havealook atit. Examine these things and let
us notbe guided by the British-time rules and
regulations. Nextpointisaverysadthingis,a
verylarge number of menand amy officers are
goingtocourt. We need to examine why thisis
happening. Again, in reply to parliamentary
questionwe aretold: “We arelooking intoit. We
are doing it; it is not very bad.” | think, the
situation is bad. Today the situation has come
wheresecond highest rank inthe Services, Lt.
General has to go to the court. What sort of
organisation are you running? Heis only nextto
the Chief of Army Staff. It he has togotocourt,
thereisa validreason, why he is going. After all,
with 30 years or 35 years of service, Officers do
notgetintothiskind of thing lightly. isthe system
forcing them to resort to such indiscipline
activities? Is there scope for improvement? |
think, it should be done siricerely, not by the
same people who are sitting on judgment. Let
some independent people carry out some
enquiry andlet us see how we canimprovethe
system.

The ideais nottobring inindiscipline but at
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the sametime, nottobring such discipline which
1snotworkable.

| would quickly enumerate a problem
. regardingsoldier being boarded andonmedical
grounds. if aman putsin 10 or 150r20years of
service and even at the end of duringthis period,
heis found to be medically unfit, whathappens?
Werecruitaman atthe youngage, atthe age of
16-17 years. Havingused, misused and abused
him for 18 years or 20 years, then this
Government tells him, your iliness is not
attributable to military service. It is very unfair.
Unlessiliness is self-inflicted, unless itis caused
bedrinking, drugging orsomesuchthingsithas
tobe attributable. We know the type of life, the
service people, particularly the Army people are
putin. You keep themin Siachen. Whenthey
come herewithsomesickness, you say, itisnot
attributable to military service. It is very unfair.
Kindly look into this. Though it does not cost
much money to the Government, it certainly
causesagreat deal of ill-will.

Thereis the other veryinterestingthing. | do
notknow youpeople areaware of itor how many
peoplesittingonthe distinguishedboxare aware
ofit. There is a Medical Board of Army Medical
Corps. When a service person is medically
boarded out, Medical experts gothrough it and
give a certificate for disability. inthis Army of
ours, having been giventhis certificate by the
Medical Board, of say 60 per cent disability,
some Babusittingin CDA (pension), Allahabad
had the arbitrary authority of making it to even
zero per cent. When | asked this question in
terms of a letter, | was tolditis underrules. When
which Babu has got the authority toover-rule this
Medical Board? Nextex-servicemenareentitied
tocertain facilities, butthey are notbeing given
thosefacilities.

One exampleis about medical. This point
was also discussed in theother forum. The
medicalfacilities todayto ex-servicemen are
virtually zero. Today no additional facility is
being given inthe Army Medical Corps eitherto
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officers orto staff or even interms of medicine.
|, beingaMaijor General, when | wentformedicine
after retirement, | was told “Sorry. | have no
medicine because nomedicine is cateredfor
retired officers.” And yet| am supposedto get
free medical aid after my retirement. Why this
sort of thing? Why cannot Government take
responsibility of this 7 There are many lacunain
the Medicalcover.

Similarly, they hardly get the reservationin
State Service.

Canteenfacilities are supposedtobe given,
but Govemmenttakes no responsibility to give
anycanteensuppont. ifitis available, yougoand
takeitfromthe available shop. ButGovemment
isnotgoingtotakeanytrouble. if youdonotwant
togive them, the do not have the entitiement.

As|saidearlier, suchactivities are creating
discontentamong service people becausethey
do notknowwheretheycango.

Thelastpointis,inNDAthereisacaseof a
boy missing. He was the son of a poor soldier,
sent there to become an Officer. His son is
missing fromMay 11, 1992. Tilltoday, almost
ayear, thereis notrace. Atthatlevel, whycannot
aCBlinquiry be ordered? His fatheris a poor
soldier. He has evenidentified oneortwopecpie,
among the cadets. For one year, this man, this
poor soldier has notbeen abletotrace his son.

Inmylastspeechinthe debale, | hadspoken
atlengthonthe Detence Research Development
Organisation. There were many grey areas,
manylacuna and many problem areasinthis. |
would not like to repeat this. As | said in the
beginning, the Defence Ministry didnotcareto
gothrough them. They may notcaretoreadit
now also. Butthere is a requirement toidentify
certain areas of expenditure andidentify certain
issues which are causing great problemtothe
mw m’ { I|

| started by saying that for certain
development, we need moremoney. But, atthe
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sametime, we have to ensure that this money
is being used properly. Thereis animpression
thata lotof money isbeing usedinthe name of
secrecy and is notbeing spentproperly. This
aspect has to be gone into. But what causes
moreconcem tome isthet there are aimost 100
poremmmandooﬂwmmhpmim
As|said earlier, DRDO aloneis not respbnsible.
To some extent, even the Services are
responsible. | suggestedtothe Scientific Officer.
Heis takingactiononit. But! want toputittoyou
thatthere mustbe asystemn evolvedwherebywe
can have certain norms and guidance and
parameters. Weshouldnotkeeponchangingas
the project progresses.

Aprojectwhichis suppose to be completed
withinthree yearstekes ten yearsbecauseofthe
changes in progress of the project. | am happy
tosaythatthe new Scientific Advisorto Defence
Minister has done a lot of work on this and |
hopethat thetime and cost runs over-runs would
be controlied very shortly. But | think this also
needs to be noted atthe Ministry level.

Idonotthinkthereis much happinessinthe
Defence Budgetthatyouhave produced.

I, therefore, cannot support it.

THE -MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
MALLIKARJUN): Mr. Deputy Speaker, Sir, while
the hon. Pnme Minister will address themacro
issues conceming the country’s security
environment and matters of basic policy related
to Defence, | would like to briefly highlight some
of the challenges which we are facingtoday.

Ihave carefully heardthe observations made
by the hon. Members. They are all quite valid.
Some of them are validin the rmidst of invaliding
or invalidity in themidst of validity. But one
common pointof appreciation of the role played
by our Armed Forces is a common factor of
appreciation of that reality. | congratulate them

a well-personified personality in matters of
Defenceand of course inall other matters, with
his rationale, wisdom has, at the beginning
revealedthat incia has no Defence policy. Here,
Idonotagree. Of courss, the Defence Policy
which is inthe mindof the peronified personality
mightbe different. Butas a democratic India, we
havea Defence Policy. Because of the Policy,
today we are able to maintain our territorial
integrity and sovereignty. Infact, we salute our
Ammned Forces who are certainty workinginodd
situations with great patriotism and
professionalism. Of course, thisis notalarge
complicated matter | mean the Defence Policy.
Defendingthe countryis the basic policy. While
defendingthe country, whatare the requirements
weneed?

Weneedtoincaiculate the required morale
among the Armed Forces who rise up to the
occasion. Atthe same time, today, the Armed
Forces, as has been rightly mentioned by the
hon.Members, are doingcivikan job also. When
evernatural calamities and untowardincidents
happen, theyare being deployed for the
maintenance ofintemal security andto meet the
natural calamities and so on and so forth.
However, the basic point remains whenwe are
now deviating fromthe cold-war scenario. How
tobuild our Defence? We have deviatedfromthe
cold-war scenario. But the position of our
neighbouring countrias m relation to indiais vital
forustothinkaboutit. Constant attemps have
beenmade onthe partof india that relationship
with our neighbouring countries would be
nomalised. Nodoubt, the hon. Member, our
seniorMemberof Pariiament ShriChandra Jeet
Yadav referred to China.

Thereis certainly apositiva developmentin
Indo-Sino relationship after the visits of our
Prime Minister and the Prime Minister from
China having a Indo-Sino Joint Commission to
dealwith the border dispute. some development
istherewhich is quite satisiactory eitherwith Sn



425 Demandsfor
Grants (General),
Lankaorwith Bangisdesh. Nodoubt, myleamed
friend hon. Major General Khanduri has
mentioned about Tin Bigha. Buthowis that we

will acceptthe reaiity when we are pursuing the

otherissues.? Sometimes inacountrytocountry *

relationship, we have to take the cognisance of
certain inherent factors of reality. We have
solvedthem with mutual consent. Shri Chandra
Jeet Yadav has also mentioned about
Panchasheel. If | recollect correctly, in 1955,
after the Bandung Conference, Mr. Chau-en-lai,
when Pandit Jawaharial Nehru enunciated this
Panchasheel, fully accepted it, for mutual
respect, for each other's territorial integrity,
sovereignty, mutual friendship, peaceful co-
exsstence, non-interference in each other's

tothe Panchasheel, wehadabad experianceol

1962 war. That is how, probably, after
emancipation whateverresources were there at
ourdisposal, defencehas neverbeennegiected.
Ithasbeen givenits dueimportance and after
that, of course, we certainly realised that our
defence preparedness needs much more
attention and also much more modemisation.
Accordingto the advancement of science and
technology, the advantage of it shouldbe used.
Thatishowwe have comeinto prodcution units.
| will deal with that later.

But so far as the main point of defence
expediture is concerned, defence needs are
concemed, weallagree and every hon. Member
including Shn Jaswant Singh has made an
emphasis thatdefence Budgatmustbeincreased
sothatwhateverprojects aretherein the pipeline,
they will get a proper share. Unfortunately,
because of this resource crunch, defence ofthe
country has become mone compiax than ever
before. With the firn conviction of the peopie of
this country and the elected representatives.
(Interruptions)

[ Translation]
SHRI SURYA NARAYAN YADAV

(Saharasa): Mr. Deputy Speaker, he has said
that there was resource crunch. Are we not
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capable of even defending our country?
(interruptions)

[Enghst

SHRIMALLIKARJUN: | donotknowwhether
heisabletounderstandme, whetherthe transiator
hasproperly transiateditornot. |amashtonished
theway my hon. friend 1& askingaquestionin
ignorance/ This is a major factor. sofaras the
main emphasis is concerneditis about howto
reduce the wasteful expenditure when thereisa
resource crunch, how"to utilise better the
available assets and how tomake amanpower
planning. These are alifactors onwhichwe are
concentrating - manpower planning, better
utilisation of our assets.

They are concentrating on the reduction in
wasteful expenditure and about cost control
also. As a result of that, in the three Armed
Forces, thatis, Army, Navy and Air Force, we
n crores. This is how we have to utikse this.
Apartfromthat, we aretryingtogetridof absolute
assets, surplus stores and inventory control.
These are all various things and by propery
attending to them, we will be abletosave afew
hundreds of crores. itwill be vital for us inthelight
of resource crunch and aiso in order to give
strengthtothe Ammed Forces on the oneside and
to give strength to the Defence Research and
Development Organisation and also to the
defence production units.

Anumberof measures have been intiated
in the Army to secure visible economy and
generate resources for financing critical
take the case of consumption of petroleum
products. This has been reduced. Temporary
duty moves have been restricted. Action has
been inttiatedto dispose of obsolete and surpius
stores. Simuiators have beenintroducedtosee
thatthetrainingis properly done. Therewill not
be much wastage on the traning. Now, | will
cometothe question of fuel efficiency vehicles.
Ihavejustforgotien one ot the points winch the
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hon. members have mentioned. Itis aboutthe
Nishan and Zongra vehicles. These arebeing
" producedinourown defencefactones at Jabalpur.
But, today, fuel sonsumptionis so high, we are
not able toafford even Shaktiman vehicles. It
has acapacity o produce fourthousandvehicies.
But, we have togoin forsome modemisednew
technology sothatwecan have afuelefficiency
vehicles. Forthat, we aretryingtosee astohow
bestwe could achieve that. *

Sir, ourordnance depots andstorage points,
they have been modemised. Theseareall the
measures which are being taken tocontrol the
expenditure, inorderto saveitsothatitcanbe
utlisedfora constructive and a better purpose.
Insotfarasthe AirForceis concemed, because
oftheirmanpower planning. (Inferruptions)

[Translation]

SHRICHHEDI PASWAN (Sasaram): Mr.
Deputy Speaker, Sir, when hon. Minister is
sleeping ke thisinthe House then whatwillbe
the fate of ourquenes ? (Interruptions)

[Engtish]

MR.DEPUTY SPEAKER: The hon. Minister
is deeply thinking aboutthe Defence Budget.

SHRIMALLIKARJUN: Sofar as AirForce
is concerned, because of their manpower
planning, they were able to save nearly Rs.40
crore. Of course, whateverbethelevelforce that
we have, we all believe that our defence
preparedness is such that we will face any
eventuality. Thereisnodoubtin that. Butitdoes
notmean that we should not equip properly our
Ammned Forces. Sofaras Air Forceis concemed,
Shn Jaswant Singh was mentioning about the
Russiancollaboration in production and other
things. ltis truethat afterthe disintegration ofthe
U.S.S.R., and emergence of the Russian
federation, we hadcertain problemsinthe supply
of spares. Production support has been very

So, wecannotgoby it. Butstillwe havefirm
faith; we will certainly be ableto take the needful
things. When President Yeltsin has visited,
thesethings have beensorted out, as youare all
conscious of.

If you come to Navy, we do require much
in spite of our indigenous production. For
example, allourshipyards units, whether Goa
shipyard or Mazagoan Dock or Calcutta
Shipyand, are producng, manufacturingourown
indigenous ships which are going to be quite
sophisticated. They are producing frigates,
corvettes and all types of things; in fact, we .
should congratulate our production units for
producingindigenous submarines also. Already
one has been commissionedand the otheris
going tobe commissipned.

One of our fnends has expressed some
inhibition aboutthe main battle tank, Arjun. | do
not think that, that inhibition 1s really a worth
appreciation. No doubt, thas takensome time;
we havespentnotlessthanRs.240 croresonit.
Now this has been provedby the Army. Winter
trials have been successfully conducted; now
summer trials have also tobe conducted. This
mainbattietankis notlessthan any otherNATO
standards, particularly US made Ebrahim or
Leonardof Germany andsoon andsoforth. thas

gotitsownpotential. Kanchan Armoury is unique.

There are so many otherintegrated things
which, of course, much better scientists know
and production units know. But, ingeneral, itis
certainly a worth main battie tank which India
has produced. We should be proud of it; we
shouldcongratulate all of them from DRDA, for
achievingthis.

Then, we have tostill equip ourselves. Now,
there is an apprehension that in spite of our
constant efforts to have friendly, normalised
with Pakistan, to have mutual understanding
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and cooperation, we are unable to achieve it
becauseofsimplefactorthatthey are sponsoring
terrorism; and because of theirinvolvementin
ourinternal matters, in our Indian State, we are
notableto dothat. But, however, if Pakistan has
F-16s, if Pakistan is armoured with nuclear
weapons, | do notthink that india shouid be afraid
ofthese things. India has gotits own conviction
and | canfully and confidently informthis august
Housethat any eventuality from any comer, for
anyreason, Indian ArmedForces willface them.
We havefullfaith; and wowill surmount all such
things. If China has a nuclear power, if some
neighbouring State in the Central Asia has a
nuclearpower, india has a laid down policy; and
our nuclear power will be utilised for the
construcitve purposes. We shall not utilise our
nuclear power for any destructive purposes. We
donothavetogoforit. Today, thewhole scenario
inthe world has changed; thereis noconcept of
anywar,

Butwe have todefend ourterritory and for
thatreason we needto strengthenour defence.
Qurpreparedness of Defenceis neededforthis
purpose only and notforaggression.

[Transiahon)

SHRINITISH KUMAR (Barh): We should
getour land vacatedfeormn others occupation.

[Englsh)

SHRIMALLIKARJUN: Thisis thewar. We
want ipsettiethings with others by having bilateral
negotiations and with Pakistan underthe Simla
Agreement. |donot want to waste thetime ofthe
hon. Members who are going to give valuable
suggestions.

Everybodyhas gotappreciationfor DRDO.
You will be surprised to know that Pnthviand
Tnshul are beingproducedthere andtheywillbe
inducted shortly. These missiles are notless
than the patriots or any other missile. We have
already produce amissile whichis equivalentto
thatof Scuds. So, inmissiletechnology aisowe
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donotiackbehindany othercountry. DRDOhas
contributed to many otherthings; asforexample
ithas contributed forthe MBT.

Todaywe are usingabout 5.56 MM infantry
small army system. This as much more
potential. Now, the conceptisthatwe do nothave
thatmuch sophisticated weapons which will be
abile to get rid of them. This 5.56 MM will not
merely be used by Army. We will also supply
this tothe paramilitary forces under the Ministry
of Home Affairs. So, thisis the outcome of the
Researchand Development.

‘Some hon. Member mentioned aboutthe
Scudtechnology. This is the electronic warfare
system. ltseems thatwhen a patriot missile is
targettedforaparticularpiace, the Scuds missile
has the capabilityto destroyitonits way. Itis all
advancedsophisticated warfare system. So, in
electronic warfare system also, we have
achieved results.

DRDO has sucessfully made the Pilotiess
Target Aircraft. Its working has been
demonstrated successfully. These are all our
achievements. These are all our indigenous
things. So, onthe one hand because of foreign
exchangecrunchandonthe otherhandbecause
of the methods andthe policies of Govermment
ofindia, inour ordnancefactory morethan 90 per
centofthethings are producedindigenously. In
the public sector units also about 40-75 per cent
ofthe things are produced indigenously.

Oneofthehon. Members askedas towhether
DRDOhas gotany collaboration. tcertainly has
some Memorandum of Understanding withsome
other private sector units within ourcountry to
develop certian things and to assist them to
achieve thewr objectivesin a parbicularfield. Shn
Chandrajeet Yadav asked whetherthe private
sectoris involvedin researchand Development
activity. Yes, itis being involved. We wantto
utilise the full capacity of ourordnance factory.
Thatis how we wanttodiversify our activities
and we wantto see thatthe civil seclor is also
involved. This is the broad outlook of today's
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defence. Of course, | appreciate thatthere are
difficulties. -

Sir, without saying anything on ex-
servicement, | may be doinginjustice. The plight
ol ex-servicemenis amajorconcemtous. They
have been given facilities no doubt. Whatever

facilities that we had given, it appears, are.

inadequate. But within the parameters, we give
thefacilities. ( Inferruptions) Aboutone rank one
pension, the Members are llkelyto ask lomorow.,
So, we take care of the ex-servicemen. A
Committee has been constituted as the hon.
Committee is going into some lacunae, which
have been persisted on this OTl also. We will
say afterthe submission of the report.

Sir, with these few words, once again |
congratulate our Armed Force for theirbravery,
partiotism, professionalism, and disciplinein
defendingthe countryfromextamal aggression

andaiso heipingthe country atthetime of natural

calamities and internal security. | am really
happytonote thatthe entire Houseis havingthe
same views..( Inferruptions)

MA.J. GEN. (RETD.) BHUWAN CHANDRA
KHANDURI (Garhwal): You have not said
anything about the delegation of financial
authorities to the Chiefs and also integrated
financial concept.

SHRIMALLIKARJUN: Sofar as delegation
of powers tothe Chiefs and integrated financial
concept are concemed, thse are matters of
examination. And one has to examine them
thoroughly andthey easily cannot bedelegated.
Already sufficient powers had been

delegated..(inferruptions)

MAJ. GEN. (RETD.) BHUWAN CHANDRA
KHANDURI: I hope, it will not be analysis to
paralysis..(inferruptions)

SHRIMALLIKARJUN: Paralysis can also

Itis ourmantal attitude..( interruptions)

MA.J. GEN. (RETD.)BHUWAN CHANDRA
KHANDURL: Itis fine. You have said that the
Chisls had already gotpowers. As of today, they
donothave any financial powers.

SHRIMALLIKARJUN: Thatiswhat| have
clearly mentioned. They have been sufficiently
delegated powers. Sofaras delegationofthese
powers are concemed, we will examine them.

SHRI YAIMA SINGH YUMNAM-(inner
Manipur): | also claim to be one of the hon.
Ministers who are proud of our Amned Forces.
| agree withthe hon. Members whenhe praises
the achievements and the heroic deeds of our
Amed Forces. Weheard aboutthe heroic deeds
of our Armed Forces when we fought back the
Pakistaniforcesin the past. Althoughwe had
suffered a temprory defeatatthe hands of the
Chinese forces whenitcommitted aggression in
1962 against India, still | am proud of our Armed
Forces. So, | am very much convinced after
hearing thespeech of the hon. Minister just now.

Although | haveto praise the achivement of
our armed forces, yet | have to raise certain
methods relating to the special powers of the
armed forces. | rise to raise before this august
House how the people suffered on account of
delegation of these special powers tothearmed
forces. We have expenenced it. Many hon.
Members might have theirimagination but not
experienced. But, wehave experienced, it. This
special power to the armed forces is so
dangerous, if itis misused and if it falls in the
hands of iresponsible officers. Itis horrible if it
is applied wrongly. This special power to the
amediorces was experienced in Manipurwhen
the army was deployed to curb the activities of
theinsurgents. Atpresent, we are using the amy
to flush out the extremists and underground
organisations of Kukis and Nagas who are
fighting against each other, 1o eliminate each
other. But, itis paradoxicalto think overitthatthe
peopie in Manipur and the Government were
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asking the Indian Govemment for deploying
these armedforcestofiush outthese surgents,
extremists from the valley. We are expectinga
refief from the army. Butourwomen population
inlarge numbers had protested againstit.

[ Transiation]

SHRISATYANARAYANJATIYA (Ujjain):
This matterpertains to Defence Ministry andwe
mustconsiderthe presentsijuationinthe House.
Suchanimportantissueis being debatedinthe
House and there is no quoram.

|Engéish)

MR. DEPUTY SPEAKER: Let the bell be
rng.

19.00Hrs.

Now the House enjoys quoram. Shri Yaima
Singhmay continue.

SHRI YAIMA SINGH YUMNAM: Sir, this
special powerto the armed forces becomes a
terrorwhen itfalls inthe hands of imesponaible
ofticers. What happens then? Under the
provisions of this special power given to the
amediorces, the officers andthe jawans goand
shootanybody evenwithout giving any reason.
ltwas experiencedin my State.

When the Government is asking for the
deploymentof the amnedforces to flush outthe
insurgents, the women population of the State,
in great numbers thousands and thousands of
them paraded in the State protesting not 1o
deploy the army. Why? Because it was
experienced inthe pastthat these anmiy officers
inthe district of Urikhul misused the power and
committed atrocities on women. There have
been occasions when girls were deflowered by
jawane and even the matierwas ralsedinthe
highcourt against the armediorces.

itis taken that undes these special powers,
the army people and jawans can do anything
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whatthey like. it has laso happened so when
amywas deployedin Assam. in this House also
some of the hon. Memebers from that region
raised an issue how atrocities were committed
bythe jawans by raping married woman andso
on. So, the women population inthe State say
thatthey do notlikethese armediorces.

Sir, we are proud of our armed forces. We
have to also think of giving such crucial powers
to the armed forces for assisting the
administration. It is a dangerous pitfall in the
‘hands ol persons who argimeaponsible. So, Sir,
while raising this point, | am coming tothe other
pointof givingtraining fo the jawans of the Army.
While giving trainingto the jawans of the Army
inthe art of using weapons or for combating, et
us also iry to infuse the spirit of patritism and
nationalism in the jawans. That will givemoral
upiitment aisoto themn and theyy will consider not
fomisuse theirpoweranditwill, toa greatextent,
restrain them from committing such offences.
So, Sk, while giving training tothe jawans, let us
trytoiniuse inthem the spirit of patriotism so that
theycanfightbetterfor theirMotheriand. A battie
iswonnotonly by the strength of the army orthe
number of armed forces or bythe whole
combination, but also by the spiritof the Army.

19.07Hre.
(SHRITARASINGH in the Chair)

Sir, l will nottake much time. | only saythat
letus encourage our Armed Forces by ourgiving
social recognitiontothe familles of those jawans
wholoughtbravely, whodiedbravely, whofought
fortheirMotheriand, ifwe givesocial recognition
to their family members, it will boost up their
morale and their spirit of sacrifice for their
Motherand.

Lastly, Sir, eventhoughmy proposal maynot
beaccepled, imaybe the onlyMemberwhomay
propose this, still | have to propose thatiet us
have nuclear weapons. My idea is that without
strengthening our hands, we cannot deal with
others. We must convicne the world, we must
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tell theworfd that we are not using nuclear
weapons. Wemusthavethatcouragetoconvince
theworldthat Indiais apeace-lovingcountry, 50
we may not use them. We must have the
restraining powernottouse them, butletus have
thenuclearweapons atleastsothatwecandeal
with othercountries atpar. | mean, when USA
has got nuclear weapons, it deals with other
countries. Likewise let us have our nuclear
weapons, letus manufacture nuclearbombs
andathereffective weapons sothatwecanhave
agoodcommand in dealingwith other nations.

Sir, with these few words, | join in praising our
Ammned Forces.

SHRISARAT CHANDRA PATTANAYAK
{Bolangir): Mr. Deputy Speaker, Sir, Iwantto
make only one point. When late Mrs. Gandhihad
been to Bolangir, she had announcedin apublic
meeting that one person from each family of
displaced persons, that is, those who have
sacnficed their land, would get a job in the
ordinance factory. Buttilltoday they have notgot
ajobinthe Defence Services. Secondly, she
had announced also in that meeting thatone
Engineenng School or [Tl willbe establishedin
this area, but till today, it also has not been
establshed Then, the displacedpersonswho
have sacnficed thenland, they have not got their
compensation amount from the State
Govemnment. So, | requestthe hon. Ministerto
interfereinthis matterandtake necessary steps
inthis matter.

SHRI A . ASOKARAJ (Perambalur): Mr.
Deputy Speaker, Sir, on behalf of my party All
India Anna D.M.K., | would like to say a few
words. |lamnot happy overthe Budgetestimate,
but at the outset | want to congratulate our
scientists in the Ministry of Defence for their
dramatic success with projects such as main
battle tank, light combat aircraft and various
missiles duringthis decade. Ifeel sincerely that
it will instill confidence as it is an indigenous
research anddevelopmentwork. Thatiswhy. |

In the budget estimate for research and
development, the revised estimate for 1992-93
was Rs.11.75crores, but the budget estimate for
theyear 1993-94is Rs.11.23crores, Whenwe
congratulate ourscientistswe shouldalsotryto
help those scientists who are producing
indigenous missiles for ourcountry. So, Iwould
request the hon. Prime Minister to enhance the
allocation for research and development work.

Now, lwould like tosay afewwords aboutthe
National Defence Acaderny. The Sainik Schools
andthe Indian Military College are preparingthe
students forthe National Defence Academy in
theirownway. | feel that since education is not
like inthe past, we should try toimprove itnot
only academically, but the discipline should
alsobemaintained. | amafraid, as the discipline
isfalling, the standard also willfall automaticatty.
inTamil Nadu, we have along coast. There are
three regional headquarters of Coast Guardat
Bombay, Madras and Port Blair. The coast
Guardpersonnel are requiredto handie delicate
situation atsea. We are providingsome shipsto
the Coast Guard. Butlamafraid, these ships of
Coast Guard cannotfight out LTTE when they
are coming by sea-shore. | amtoldthatthese
shipscansailonlyonhighseaandwhentheyare
neanngthe coastal area, itis very difficult for
themtoapproach. ButLTTE is alsohavingvery
fastboats with twin engines. ltis quite naturalfor
the peaple of Tamil Nadu to worry about the
situation. So, small and mini boats fitted with
superiortype of engines and other things should
ba made available to the Coast Guard. They
musthave very sophisticated and fast moving
boats. So, | requestthe hon. Ministerto see that
things shouid be done.

Next thing | would like to tell you about Katcha
Theevu. ltis animportant thing for Tamil Nadu
people. We had given to Sri Lanka Katcha
Theevu eadier. Butourfishermenwhoaregoing
for fishing are aimost kidnapped by the Sri
Lankan Navy, sometimes they are also shot
deadby the Sri Lankan Navy. Theirboats are
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seizedand the families of fishermenarevery

muchsufiering. Hence | requestthehon. Defence
Minister to take necessary steps to get back
Katcha Theevu from Sri Lanka. Evenin Tamil
Nadu Assembly, our respected leader Dr.
Puratchi Thalaiviannounced that we mustget
back Katcha Theevu. I Katcha Theevuis notgot
back to us, from Sri Lanka, | think, the Tamil
Nadu people will agitate foritand they wileven
come out openly for their demand. | would
request the hor.. Minister to take up this matter
very seriously andtheisland of Katcha Theevu
should be got back from Sri Lanka as it is
importantnotontyfromthe Defence pointof view
butalso fromthe pointof providing protectionto
ourfishermen, since their life is alsoin danger.

Regarding ordnance factones, it should be
taken senously andseethateverythingmustbe
doneaccordingtothestandardnoms. Regarding
re-settiement of ex-servicemen, we are given
somefigures. But actually therr lives are notso
satisfactory. So, | requestthe hon. Ministerto
seethatthereis Director General of Resettiernent
(second career) totake care of theinterests of
the ex-sarvicemen. That Directorateis the nodal
agency forre-settiement. Wemustalso provide
them employment.

Weare giving some suggestions and also
telling that such and such reservations are
made. But | remember one thing. When
advertisements are madeinthe newspapers, it
is said: "Scheduled Castes and Scheduled
Tribes peoplecanapplyforthese posts.” But at
the end ofthe advertisement, therewas alsoone
sentence. If the suitable candidates are not
available, then the postwill be given to others.
So, naturally whenthese advertisements are
made, even though they weresligible, they were
madeineligible andthose posts were not given
to the SC-ST. | would like to point out this
particularly because we are saying something
only inwords thatwe are trying to help these
peopiebutunfortunatety the hands of the officials
ortheconcem authorities who arethere totake
them, they do nothave thatmind or the heartto
take them. | would like to emphasise that when
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youare making reservations, itshouldbe seen
thatitis done. | am pointingoutbecause SC/ST
eventhoughthey are givenso muchsupport, but
actually they are nottaken. So, inthe Defence
also, the instructions of the Department of
Personnel and Training, a special recrutment
was launched. Inone pamphiet, itis stated:-

. “Inaccordance with the instructions of the
Departmentof Personnel and Training, aspecial
recruitment drivewas launchedinthe Department
of Defence. As a result of this drive, 156
vacancies have beenfilled.”

| was wondering in such a very big
organisation, whenthey are sayingthatonly 156
vacancies are filled up, they did not say how
many vacancies arethere. We are notableto
know how many vacanceis were not thereand
how many people were not taken. It was not
actually saidinthe pambilet. Butthey are very
much proud of saying that 156 vacancies were
filled.

| alsorequest the Ministerthatthe grievances
of the es-servicemen should be redressed. |
remember once when | was in the Defence
Committee in 1979in Lok Sabha, we went to
Jodhpurand actually some officials came tous
and told us with all fear that they did not have
housing and other facilities. | asked for more
particulars butbecause of theirfear, they ckdnot
wantto give more particulars. Butitis still in my
mind that we must try to give them
accommodation. Wemusttrytomake as much
funds as possible to be reserved for
accommodation so that they candotheir duty

with all their capacity.

Finally 1 would like that regarding going to
court by the military personnel, theyare
approaching the cwil court. One of the hon.
Memberswho spokeaiready has also pointed
outthis. lamreallyconcemedtosaythat,in 1882
itwasonly 29 cases whereas in 1991, itis said
thatsome 1,064 cases were referredtothe civil
court. | am afraid that this may lead to much
confusion. So, I requestthata specialcommittee
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shouldbe appointedto see that the grievances
are efiminated as early as possible. The 40
years ol Army Actforcefully urges that atleast
onewritof appeal beavailable toservice
personnelbefore an courtconsisting
ofindependentjudges. | hope the hon. Minister
will reply on thig point.

Iwanttotell about Pakistan. ltistryngits best
todestabilise India and to affect its economic
development. Palistan now openly admits that
ithasthe nuclear capability which means that
Indiais not likely to go to warwith Pakistan no
matterwhat Pakistan does to India. The latest
bombexplosions in Bombay and Calcuttashould
be seen in this context. also, Palustan s likely
toincrease its activities to strike indiain future
foritis surethatindia s notlikelytohitbackin
any meanigful manner. if the Government of
India continues to give lowest priority to the
country’s Defence preparedness, it will only
encourage Pakistan to induige in more
dangerous acts of abotage in this country to
affecttheforeign investmenthere. Therefore, it
istime we realised thatwithoutadequate security,
there could be no worthwhile economic
development. The Prime Ministermusthavea
look atthe security scenario in South Asia with
great care and take necessacy measures to
ensure the combat effectiveness of our Armed
Forces,

Withthesewords, | conciude.
[ Transiation)

SHRIJAGAT VIRSINGH DRONA (Kanpur):
Mr, Chairman, Sir, we are discussing the
Demands for Grants petainingto the Ministry of
Defence. Had wetaken the matter seriousiywe
wouldnothave been satisfiedwith the allocation
made for it in the Budget. | am not personaly
satisfiedwithit. Theredore, | cannotsupportit.

Every country needs Armed Forces for
defending its borders, 1o raise the morale ol the

However, we are proud of our Armed Forces,
Ammed Forges have done India proud in the
recentpast. However, inview ofthariseinprices
and the need for strengthening Defence
preparedness proper allocation has not been
madeinthe Central Budget. Lastyearasumof
Rs. 17,500 crores was allocated while in this
year's Budgetasumof Rs. 19,180 crores has
been aliocated. Ontheface ofitthere seems to
be substantial increase of Rs.1680 crores.
Overalithereis anincrease of 9.6 per centbut
we should have taken care of the impact of
inflation, devaluation of rupee and tolal
convertibility of rupee. Tomeet the requirements
of Armed Forces we must make adequate
aliocation. | think this increase is not sufficient
inview of the higher rates of full convertibility of
upee.

Dunngthe discussion itwas mentioned that
with tull convertibility of rupee there will an
additional burden of Rs. 1500 crores on the
country onaccountofsmports ofarms.

Out of thetotal amount of Rs. 1680 croreif
we deduct Rs. 1500 crore, we are left with only
Rs. 180crore. Besides, there aremany other
problems. After the disintegration of Soveit
Russia we purchased most of the defence
maderialfrom Ryssia and Ukraine. Anagreement
was signed and | was told that alter the rupee-
rubal compromise takes place we would not
have any addihonal burden onus. | have also
beentold by the officers in the meeting of the
StandingCommittee that wehave beenprovided
repaymentfaciity. | do believe them, butdespite
that, paucity of funds as compared to our
requirements, inadequate facilities for our
defence forces, Govemment's neglegenceto
their service conditions and their needs and
nabilityto keep their morale high-are the matiers
ofgreatconcem. Our Defence matiers are more
important primarily from thepoint of view of our
relations with the neighbouring countries. Just
as we have to be quite careful regarding our
neighbour at aplace where we live, we have to
seawhether they are reliable or not. We are to



441  Demandsfor
Grants (General),

see lest he may ot use any opportunity for
causinganyharmtous Similaris the position
regarding the neighbounng countnes We have
aneighbounng country about which | would not
hesttatetosay-that it increases about 12 percent
expenditure on defence purposes every year

Officially they have announced several imes
thatthey haveattainedweapononented nuclear
power and made sophisticated weapons
available to their armed forces This makes
evidentthat they donothaveasottcomerforus
as aneighbounngcountry The whole country
knows this fact In such circumstances it
becomes necessary for all of us-no matterwe
belongtotheoppostionorthetreasurybenches-
toensurethe protection of our country and make
defence arrangements to give them abefiting
reply Likethem, weshould alsomake availlable
sophisticated weapons to ourarmed forces so
thatthey may usethembravelytomaintainthe
dignity of the country

Itistrue that we badly needto boost upthe
morale of the armed forces | found the iving
example of tduningthewarof 1965 Pakistan
hadpattontanks, sabutjets whereasourarmed
forces were equiped with only Centunanand
shermantanks used during the SecondWorld
War Butsince our soldiers had a high morale
theydestroyedthe Pattantankswiththesetanks
and converted Khemkaran into agraveyard of
Pattantanks If weexpectourarmedforcesto
work withthesame spint, we will certainly have
to equip themwith most sophisticated weapons
toenablethemto gveabefitting replyto Pakistan
If we do this, only then we would succeed in
protecting our country but this would require
adequate addtonal funds

Whenthe General Budgetisprepared, allthe
aspectshavetobegven adequateconsideration
The Government claims thatthere is paucity of
funds But at ime when our existence 1s 1n
danger, our neighbounng countryhas anill-will
against us and s involved in what s called a
‘proxy war' n Punjab and Jammu and Kashmir
by notonly providing arms andammunition to
the anti socialelements but also by imparting
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andgiving protection to them, we must curtail
expenditure on other tems to increase our
expenditure on defence so much so that we
shouldbe readyto skip one time mealto equip
our armed forces with most sophisticated
weapons, this Is my opinion

| have not been able to understand why
despite everythingbeingclear, the Government
does not take the matter seriously Onething
moreisof concem |wouldtry not towaste my
time on the matters which have already been
taken up bythe previous Members |remember
when | was a child | saw people were very
anxioustojoin defence

[English]

ltusedtobe consideredas a lucrative job
I

[ Translation)

People working in armed forces had job
satisfaction, they lived with dignity Whenever
anofficer passedthrough away peoplepaida
great respectto him The mostbnlliant persons
eagerly wanted to join the army Every Army
officerwanted hissontojoin his regimentwhen
hischildsucceedinit, hewas very proudof him
I would like to know whether same situation
persistsevennow?

[English]

Dowe getthe bestenough? The answeris
no

[ Translation)

Thereasonisthatwearenotabletotake care
of them Neither we are able to meet their
requiremtns norwe give them proper treatment
When our soldiers fight on the borders and
sacrifice their lives for the sake of the country
andwin the battle, we are proud of them, we
appreciate them and also give them awards
However, after a shortime whenthe crisis is
over, we adoptaneghgent atttudetowardsthem
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The motto of Army has been
[Enghish)
Justto keep army young and efficient
[ Translation]

The age of retirement for the soldiers s just
35years | knowthe hardshipsthroughwhichan
army soldierhasto pass when he retires after
spending his youth in the service of his country
| have been associated with a number of
organisations of Ex-Servicemen andengage
myself in the welfare activities pertaining to
themwhen a person of high character having
ived a life of sincerity and self-respect retires,
hemeetsaveryindiferent attitude InGovemment
offices, he s askedto give bnbe andis harassed
whenever he goes He Is unable to get legal
assistance if his house has been occupied
legallyby someone He runsfrompillartopost
but even the ‘Special Soldier Boards' fail to
provide any assistanceto hm Heis unableto
find many means of ivelihood andis unable to
settlehisfamily The Government havemade
efforts in this direction but these efforts are
inadequate My submissionts thatwe should
create suchanatmospherewherenthepersons
whomwe havetaughttolivewithdignty andwho
has sacrificed everything for the sake of his
country can lead a respectful Iife even after
retirement We would certainly have to make
provisions for therr rehabilitation since the
existing provisions are inadequate lfwewant
thatthese things are actually matenalsedthen
the provisions made in the present Budgetwould
benadequate

| would also like tomake another submission
inbnefthat the assistance of army shouldbe
takenasanawdtocivilauthonty Armyshouldbe
called only when there fs no other alternative
Recently | have been observing that ourfarth in
paramilitary forces has reduced, as a result of
which whenever there i1s a bit problem army
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troops are deployed atvanouspoints However,
itinvolvestwofactors-firstthatthese troops are
trainedwith a motive of ‘shoot-to-kill atborders
Butwhen they are deployedon civilianjob, they
are not to work with this motive In those
circumstances theyare supposedtofire justto
fnghten the people and not to kill them This
paradoxwouldhave an adverseeffectontheir
capabilty andthisis notgoodforthem Secondly,
public holds armed forces in high esteem, this
isanundisputedfact whereverasoldierpasses
through away, people give a great respectto
him Butifthe army continuesto be deployedtor
civihian purposes the role of the soldiers may
become controversial Itwilldemoralise them
Therefore, mysubmissionisthatthe Govemment
shouldimmediately checkthe extensive use of
army They should be deployed for civihan
purposeonly whenthere is no other alternative
andnotasageneral phenomenon Mr Chairman,
Sir,weareboundto purchase all the equipments
today oncash payment andthis will adversely
affectourpresentbudget So ifwewanttoequip
our forces withthe modern weapons, we will
haveto make more provisioninthe Budgetmthis
regard Theallocationmade for Researchand
DevelopmentOrganisation has been increased
onlybyRs 40crores Tosomeextentitiscomect
andthis organisationis working satisfactonly

Sir, everybody admits that the latest Main
Battle Tankis anachievement Butsomedoubts
havealsobeen expressedabout it and| would
like to draw the attention ofthe House towards
them Ithasbeensaidthatthereissomeproblem
withtsengine and when its torete 1s brought at
aparticularangle, the crewfaces alotof roblem
incomingoutofthetank |wouldrequestthe hon
Ministerto pay attention inthisregard Lastyear,
there was no increase in the allocation made in
the Revised Budget for Research and
Development Organisation butitis good thatit
hasbeenincreasedthis year

The Light Combat Aurcraft Schemeis lying
pendinginthe R&DOforthelast 10yearsanda
lotofamount has already beenspentonit Itis
being heard now that there 1s a hunt for a
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collaboratorforproducingtheaircraft Onlythe
Godknowsthetruth Attentonshouldbe padin
thisregard also | havegotanotherdisturbing
information Itisthatwe are collaboratingwith
the South Easterncountnes for production of
defenceequipments Therearetwofimsnamed
| D P A inSingaporeand! T P M inindonesia
with whomwe are goingto collaborate ifweare
goingto havecollaborationwiththesecountines
what will be the use of our research and
development and from where the foreign
exchange willbe made available asthere is no
such provision in the Budget Willthisprojectbe
funded by some private parties? If tis so the
Governmentcan wellimagne the consequences
ofit TheMaruti'YdyogLtd 1s manufactunngand
selinghundredpercent JapaneseMaruticars
etc Maybethis collaboratonwillhavethe same
consequences | want thatthe hon Minister
shouldclarify all these doubts in his reply

Mr Chairman Sir lwouldhike make another
requesttothe Govemmentthroughyou thatitis
necessaryto keep the morale of ourarmy high
andforthatwe havetoequipthemwiththelatest
weapons because we do nothave very good
relations with out neighbounngcountnes and
they are always in search of opportunities to
usurpourland Tofightbackthem tisnecessary
that our forces shouldbe as well equipped as
theirs Untilthisisdone ourcountrywillalways
remain in a situation of uncertainity So |
wouldiike to requestthe Governmentthatthe
defence expenditure shouldbe increased even
ifthe expenditure on some other sources hasto
be cuartaled Some suggestions such as
disposalofold obsolele equipments disposal of
surplus land etc for generatingresourcesfor
meeting the Defence expenditure were also
gveninthisregard Suchschemesshouldbe
welcome and money canbe earnedfrom them
Thenstalled capcity of our ordinance factones
1s worth appreciable, butitis not being utihsed
properly Most of the work should have been
undertaken inthe ordinancefactones, butweare
gettingitdone inthe private sector Thissort of
disease of privatisation in the field has been
adverselyaffectingus forthelast 10to 12years
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Although, we are paying full salanes to the
employeesand other expendture s alsobome
by the Govemmentyetthe capacty of ordinance
factories 1s not utiised to the maximum It
should be utiised for the production of our
defence equipments and if possible we can
produce goods for our pnvate sector, and their
products can alsobe exported We have to
mobilise our resources The revolver
manufactured by the Small Arms Factory is
given to the public at a price of Rs 42000/-,
whereas its actyal pnceis nearabout Rs 1lakh
Oneandahalfyears ago thisrevolverwasgiven
at a price of Rs 12000/- only Through this
procedure, therewillbe acheckonillegalarms
andwe caneammoneybyselling our produce
All such sources should be tapped and the
Govermment should curtail the unnecessary
expenditure andshouldinvanablyincreasethe
budgetary allocationfor defence expenditure It
1s nadequate at presentand twillnotbe ableto
equip ourforcestothatextentas wewant So |

opposethisbudget

SHRI KRISHAN DUTT SULTANPURI
(Shimla) Mr Chairman Sir | nsetosupportthe
demands ofthe Defence Ministry Sofarasthe
defence ofourcountryisconcemed oursoldiers
officials and employees should be praised and
thanked | would express a few points here
Firstly |would like to give some suggestions
aboutour retiredsoldiers Aforestforce should
be raised with them so thatthey can save the
environment as well as getemployment also
Theyareadiscipinediot {hopethe Govemment
will pay attentioninthis regard and willraise a
forest force with these retired soldiers and
maximumfund, providedforenvironment should
begventothisforce andanewfundshouldalso
besetupfort, sothatplantationworkintheentire
countrycanbe undertaken properly Secondly
nooneisallowedtoconstruct shopsorhousein
thecantonmentareasonhisown Everyyear an
auctionis heldinthis regard The civihans living
there suffer due to t Those who live in the
cantonmentareasshouldatieastbegvenregular
aliotments Inthe elected cantonment boards
the 1s an objective officeranda Vice President
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whoworks underthe Objective Officer Itisthe
discretionary power of the Objective Officer
whether itagrees to the decision taken by the
Members of the Board or not Inthis regard |
would like to say that as far as the powers
regarding the work rélating tocantonment area
shouldbe vested inthe cantonmentboard and
the Objective Officer who isan army personnel
shouldhavehisfinalsay onitbutasfarasthe
powers regarding the work relating to civilian
area should be vestedinthe representatives of
cwvilians Thesecantonments weresetupduring
the Bntish penod and there 1s no proper
arrangements for roads and electricity
Therefore | wouldsay thatinthe Budget more
allocation should be given fortheimprovement
ofthecantonmentareas

(MR DEPUTY SPEAKER inthe Chair)

|have been elected from Shimlawherethere
are 6cantonmentboards The representatives
areelectedthereinademocraticway Itdepends
upon the board to accept or reject their
suggestions A large number of people from
Kangra had joinedthe defence forces and spent
theirlives inthe army Theirregimentisknown
asDograRegiment Most ofthe soldiers of this
regmentbelongedto Una Hamirpur Mand
Kulluetc Buttoday theirnumberhas lessened
due to withdrawal of the quota fixed for their
recrutment Thisiscausingunemploymentin
the saidareas They are patriotic people So, |
would like to request that this quota shouldbe
restored sothatthe DograRegimentcanhave
the maximum benefit of their services

There are several army schoolsinthe entire
country andin Himachal Pradeshtoo Anarmy
schoolissituatedin Daksha Cantonment where
wards of retired defence employees andofficials
study but they have to pay more fees The
schoolswhich havebeenopenedforthe children
of defence personnel should notcharge more
fees evenifthe defencepersonnelis retired The
retired employee should not be taken as a
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civiian one | would hke to submit that the
ntelligent wards of civilians should also be
allowedto study inthese schools, whetherthey
belong to villages or cities Particularly, the
children of scheduled castes and scheduled
tnbes should be given admission in these
schools andnofee shouldbechargedfromthem
as itisdone in otherschools and colleges

The opposition Members were sayingthat
theallocation made forthe defence personnelin
the Budgetisinadequate |wouldhketosubmit
that this Govemmenthasnevergiven lessfunds
forthemandnortwilldoso Ithas always given
adequate fundsforthe Defence purposes There
had neverbeen suchinadequate provision as
has made us unable to pay the salanes of
soldiers andofficials Ourforcestookpartinthe
Bangladeshwarandforced the enemycountry
tosurrender Atthattime Indiraj did notallowto
create any shortage of commodities for the
soldiers Thework doneby oursoldiers atthat
time s praisworthy Our Government always
takes good steps inthisdirection Solamunable
to understand as to how it can neglect our
defencepersonnel Itisourbelefthatitwillnever
gvenadequate fundsforthe defecne personnel
ShriNarasimha Raois our Pnme Minister Our
Defence Mimister and Home Minister are also
quite experienced persons Theywillmakeall
out efforts to fulfil the requirements of defence
personnel Butthis effortwhichisbeingmadeto
defameandweakenthecountryisnotnght Itis
alsobeingsaidthat nothingis beinggiventothe
defence personnel Thisisnotright We may
remain hungry butwe cannottoleratethatthe
Defence personnel maynot gettheirsalanes
The countrycanonly be savedf alithe people
workwithhonesty Whenpeopletaketoagtations
orcreate mandir-masyd dispute the Armyhad
tobecalledtomaintainpeace Ourpopulatonis
90crores andthere are 13lakh solders tofulfil
itsneeds Anyway you havetheonlyslogan-
‘Goonstrnke Therearefrequentstnkshereand
there and police haveto be deployedin large
number Ourelected representatives should
avoid organisingstnkes They should actually
keep Interests of the nation above evervthing
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andnotinthe mannerthe people ofthe B.J.P.are
concermed by raising the Mandir-Masjid issue.
The game of the B.J.P. is over. Thanks God,
people of the country have now come to know
thatneitherthese people areconcemedwiththe
temple nor with the masjid. They justwantto

make everybody fight.

Mr. Deputy Speaker, Sir, sofaras ourstand
towards our neighbouring countries and
particularly towards Pakistan is concermned, we
are all united. Qur army is always vigilent to
combat any situation that may springupinthe
backgroundofthefact thattrainingcamps forthe
terrorists of Kashmir and Punjab are being run
by Pakistan. Thecredit goes tomiltary personnel
only whohave sofarbeendefeatingthe design
of Pakistan. Subsequently, peace is retumingto
Punjab and it willalso be soin Kashmuir. I think
thatourcountry canbe savedifuntedefforts are
made by all, Change inthe attitude 1s essential
ifwe want prospenty ofthe country. With these
words, | conclude andextendmy thankstoyou.

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCEAND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEANDEVELOPMENT)
AND THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI RANGARAJAN KUMARA-
MANGALAM): Mr. Deputy Speaker, Srr, the
time allottexd for this discussionwasfive hours.
Itended at 7.35p.m. | had made a request that
upto 8 o'clock, the House should be extended.
The basic: idea 1s that, all those who wish to
speakorparticipateinthe debate may complete
theirspeechestoday.

The Prime Minister will start his reply
tomorrow andthereafter, we have anumberof
Ministrie s to be covered. Atleast, we mustbe
capable of doing it at least three, this week.
Otherwrse, we won't be abletodo muchjustice
to the Demands for Grants. If, there are any
Membsars whowishto speak inthe Opposition,

VAISAKHA 7, 1915 (SAKA)

1993-94 450
Ministry of Defence

theymay indicatetheirnamessothat, the Prime
Minister's reply couldbe started early tomorrow.
Otherwise, itwillbe dragged again and we will
losetime in other Demands for Grants like the
Home andthe External Affairs. Tomorrow, also,
we will be having discussion.

[Translation]

SHRI CHHEDI PASWAN: Mr. Deputy
Speaker, Sir, as peryourinstruction the sitting
oftheHouse wasextendedupto 8p.m. Youmay
now bepleasedto adjournthe Housetoday and
may allow the remaining Members to speak
tomorrow. That will be followed by the
Government reply.

[English]

MR. DEPUTY SPEAKER: Afew more hon.
Members wanttospeak. if you allcooperate, we
will be able to finish the business. | hope, the
House agrees withthis proposal.

SEVERAL HON.MEMBERS: Yes.

SHRI JAGAT VIR SINGH DRONA: Sir, |
suggestthatyou mayextendthetime by another
thirty minutes. Let us finishthe discussionso
thatthe Prime Minister canreply tomorrow.

MR. DEPUTY SPEAKER: This is a
reasonable approachtothe problem. alinght.
ShnSuryaNarayan Yadav.

[Translation)

SHRI SURYA NARAYAN YADAV
(Saharasa): Mr. Deputy Speaker, Sir, today we
are discussing the demands of the Ministry of
Defence. The most neglected section in the
country, fthere rsany, 1sthe armyand thenthe
farmers. Ourformer PrimeMinisterlate Shn Lal
Bahadur Shastrigavetheslogan- "JaiJawan,
Jai Kishan". But | do not know as to what
happens thatallthe Governments thatcameto
power neglectboth ammy andthe farmers. That
is why I nse to oppose the demand.
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Sir we had a war with China which i1s a
neighbounng country Whenthe country was
facedwithsuch asttuation alithemothersand
sisters of the country offeredtheirjewellenesto
supportthe countryin those moments ofcnsis
Our country candisplay such kindofunity As
has beensaidby ourcolieague justnow people
have stilithe same respect andreveranceforthe
amy Yet Idonotknow whythehon Members
who participated inthe discussions onbudget in
the pasthadurgedthe Governmenttobe hberal
in budgetary allocation for army We see at
times analysis inthis regard ontelevision and
dunngwar Attimeswegetthechancetoseethe
army personnel jJgmping out of a helicopter
chimbingamountainthroughbushes crossing
thenverandengagedinsuchotheracts Alithat
gives animpressionthattheyaretherealsons
ofthe soll Butwhenthey retrefromservice and
return their home they do not get the same
respect TheGovemmentannouncednumberof
schemes forthe ex-servicemen vizissuance of
penmits toopenpetrol pumps gas agencies and
permits to run buses But | can say with
authenticity that not more than 7 percent ex
servicemenhave beenbenefittedthroughsuch
schemes TheGovemmentcanconductasunvey
to ascertainthe factsinthis regard Creditgoes
tothe army personnelthatinspite ofthe factthat
they ive a hardife andthat they are neglected
they sacrifice their ivesfor the prestige of the
country Thereare several examples of twhich
Iwould not like to cite here

Sir intheexisting circumstances the children
of the country need to be educated through
military schools Theneed ofthe houristo open,
one mihitary school in every district or
commissionary headquarters of everystateand
childrenoffarmers andother rural peopie should
geteducation inthose schools sothatthey may
bedescipiined Iwouldtherefore hketosubmit
that the Government should consider these
points and should try tomake such provisions
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Ibelieve that when a particular country makes
progress, whenaparticualr person makes some
progress that is to say when he becomes a
bilhonarre from amillionaire then he aspires to
become a tnillionaire | am happy when the
Government says that the country is facing
economiccnsis itgivesmethempressionthat
ourcountry is makingprogress |wouldlike to
support my viewwith the example that whena
persons acquires wealth fairly enoughtomeet
his requirements hecannotmake anyfurther
progress Nobodyintheworldhasbeenableto
fulfdis need of wealth Thereisnosuchexample
There willbe acnsis of money when demands
increase But we are required to assess its
importance And that 1s why | said that the
Government should try to fulfil the dreams of
former Pnme Minister late Shn Lal Bahadur
Shastn There wasagreatthoughtwhenhe gave
theslogan JarJawanJaiKisan Theyare now
the most neglected secitons of the country

Sir lwould nottake much time andconclude
byraisingthreefourpoints Pakistanisengaged
mnorganisingtraningsforterronststosendthem
inindia Itisakindofwar Inourlocaldialectwe
may call t mall Yuddh (wrestling) A war
between India and Pakistanis imminent this
cannotbedenied Wetoleratesuchthings |have
madeademandeveninthepastthatourcountry
needs making nuclear bomb because our
neighbouring country has already made it
Through you | would like to know as to what
measures have beentakenby Indiatocounter
if anuclearbomb s used from Lahore infuture
Itis all nghtthatwe would notlaunch any attack
on Pakistan butwhatis wrongin makingitfor
the purpose of self-defence We will not of
course misuse it

| have submitted ime and again that the
Government should be serous about this
question Notforawarbutevenforpeaceweare
required to make nuclear bomb | wish the
Govemmentshould makeanannouncementin
thisregard Itdoes notmake anydifference

Secondly |would like to say somethingin



453  Demandsfor
Grants (General)
regardtoChina Areference of China-warhas
beenmadehere Agreatcommunicatonproblem
hademergedwhen ourcountry wasonwarwith
China Duetothatproblemwe were notableto
transport food and other things to the army
deployed onthefront There was aproblem of
roadsin Bihar and Assam through which food
tems mightbe rushedtothe border Realising
the needforsuch aroad, thethen PnmeMinister
Pandit Jawahar Lal Nehru felt the need to
construct border road from Darbhanga to
Pharvisiganyinthe NorthBihar Communication
uptothe Chinise border wouldbe availableif that
road s constructed | would like to submit that
keepinginviewthe importance ofthatroad and
also keeping in view the factthatffalls under
border area, the Government must construct
that road The Ministry of Defence has the
responsibility of constructingthatroadand we
knowthereis no audit of defence budget Ifeel
that wheneverthe funds allocatedinthe budget
are not utiised fully, that fund s lapsed | ask,
whynot that money i1s utlisedto construct such
important roads irespective ofthe consideration
that those roads will have to be constructedin
North Biharorontheborder of Kashmirorinaay
otherplace The Government mustutihse that
money forconstructingimportant roads

Now | would like to submit about honour of
soldiers Bntishers made many regments in
ourcountryi e Rajputregiment, Jat regiment,
Gorkha regiment and Sikh regiment Their
argumentwasthatthese werefighterandbrave
tnbes |alsosaythatthese peopleand regiments
arebravebutarethe otherregments not fighter
andbrave? Are Paswans weak fighters? There
were Kurmiand Ahirregments dunngthe Bntish
time Whywere these regiments disbanded”
Youpleasethinkoverit |amnotinfavourof any
regiment |thinkthatthere shouldbe nosuch
regiment Wehave many States in our country,
1 e Bihar, Uttar Pradesh, Himachal Pradesh,
Andhra Pradesh Youcanconstitute separate
regimentinthe name of these States ltwillbe
thebestcourse Thentherewillno discnmination
andeverybody willbeequal (Interruptions)
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Inconnnectonwith deserters | would say that
even Sikh regiment deserted dunng the
OperationBlue Star Thatisaseperatethingand
| do not want to go intoit Traitors should get
purnishment, | have noobjectiontort iwouldsay
thatregments shouldbe constituted in the name
of patriotism, in the name of States and the
country instead of constituting it inthe name of
castes Then people will honourit andthatis
correctaiso

Now Iwould like todiscuss a point regarding
ex-servicemen Youhavenotimplementedthe
‘same rank, same pension” scheme even
though it has been discussed several times
here Youshouldnotdiscniminate inthismatter

Sir, | submitted a few important points before
you | hope that you will think over them and
make necessary improvements Inaddition|
wouldrequest youto provide maximumfacilties
toex-servicemen andtheir wards

Inthe end, Iwould ke to raise anotherpoint
If a soldier s posted attheborderand hiswifeis
workingatadistantplace, arrangements should
be made for transfer of wife to a place of her
chorce Thereare rulestothiseffectbutpractically
the State Govemments pay least attention inthis
direction So, | would request you to give
instructions to ex-servicemen cell constituted
in every State, fortakingimmediate action in
such cases | would request you to give
nstructions to State Governments inthis regard

Inthe end, Mr Deputy Speaker, Sir, Ithank
you for giving me an opportunity to speak

[Englsh)

SHRIMV V S MURTHY (Visakhapatnam)
Mr Deputy Speaker, Su, | nise to speak on
Defence Budget | donotwanttotake muchtime
because severaleminent speakers spoke about
the need for achon onthe side of the Govemment

Sir, youknow, ourcountryisone ofthe largest
countries inthe world with lots of water areas
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exposed to the other countnes We got
mountamous areaonthe border, andthe costal
area on the border And because of the
vulnerability of the coastal area, a lot of
smugglingactivity 1s beingnoticed | amsure,
thisaspectcouldalso betackled by the defence
personnel

Forinstance, | come fromthecoastal area,
Visakhapatnam, wherethe Eastem Naval Chief
isalsostationedthere Butunfortunately, many
activities of the smugghng nature are taking
place Butthese arethe areas whichtheMinistry
hastotakentoaccount

Our countrytoday is having one ofthe best
Armiesicansay Theyaretherealbravesons
ofthecountry Theydeserve everypatontheir
back They are spendingtheir whole Iifeforthe
country Butatthesametimewearenotgiving
theimportance thatis requiredforthis Ministry

lamsure, thisis one of the largest Budgets
ofthe vanous Ministnes Eventhen,thereisno
responsible Cabinet Minister also for this
Ministry This aspect should be locked into
immediately bythehon Prime Minister

Onthetraningside also, we are nothaving
sufficientfaciliies for attracting the youngmen
ntothefoldof the defence personnelto safeguard
ourborders There are Sainik schools allover
the country Theircondtionisdeplorable They
do not get the help that 1s required Near
Korukonda, andinmyconstituency, théreis one
Sainikschool | happenedtobe amemberonthe
Boardof Governors ofthe school The Defence
Minister and the other Members are on the
Board |amafraidthe Boarddoesnotmeeteven
onceinayeartolookintothe needs ofthe Saink
Schools Ifthisisthe state of affairsforthe Saink
Schools, how canwe rateinto otheraspects?

Iwould aiso iketosay a few words aboutthe
quality of the ife of the defence personnel, those
who are working nthe defence services They
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are sacnficing everything, their family, their
children and everything, and even thenwe are
equatingtheirservices withthe services of the
white collaredjobs So, | suggestthatDefence
Services should be given apnonty of treatment
when comparedtootherservices inthevanous
categones

The ehgible youngpeoplemustalsobetaught
of servingacertaintenure oftheircareerinthe

defenceforces Inothercountnes everyperson,
n case of emergency, is a trained person to
serventheservices But, inourcountryitisnot
so Wereoruitpeopleonly fromsome areasand
majonty of the areas are not represented in
times of cnsis The services of the defence
personnel are not available tothe country

| donotwanttotake muchtimeofthe House
We are usingarmy as police personnel Army
1s a specialised category of service and their
services should be utiised in calamities only
Thepolice service 1s meant formaintaining law
andorderinthe State andit1s a State service
But, we are using the armed forces for that
purposealso So,this makes anunnecessary
extraburdenonthepartofthe defencepersonnel,
forgettingtherr actualneed

iwould hke to draw the attention of the hon
Defence Ministerthatdefence production s so
much changedall overthe world butnotinour
country Somany countnes are havingsomany
sophisticated weaponry, whereas ourcountryis
using obsolete models like tankersetc Asa
resultof that, the production costis sohighand
the performanceissonil The Government's
policy s notto encourage the obsolete industry
lfthatisthecase, inthe defencepreduction also,
itshouldnotbe encouragedso thatourmoney
can be utiisedfor better purposes, because our
resources are imited and our needs are very
high Ifthatis the case then we shouldthink of
utilising to the maximum extent possible the
available resources sothat resource crunchwill
notbethereforthis Ministry Inthe procurement
of and other equipment things, a very high
degree of specialisation, efficiency andhonesty
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etc arerequired. Itis notlike acquinngsome
machinery for some other thing, and if it do
notwork, wecanthrowitout But,hereindefence,
it involves the country's safety. safety of the
personnel workingin the defence services

We must have a sophisticated weaponry
system We should also think of providing our
personnelwiththe latestweaponry system We
should cut down the wasteful expenditure
whenever possible The Budget should be

utiisedforthe purspose of efficientmanagement
ofthedefence personnel

[Translation]

*SHRIR JEEVARATHINAM (Arakkonam)
Ithank you for extending me an opportunity to
speakonthe Demands for Grants pertainingto
the Ministry of Defence forthe year 1993-94 |
extend my supporttothe Defence Budgetand!

would like to share some of my views in this *

regard

Our country faces a senous crisis today
because of the threat perceptionwe getontwo
counts Ononeside Pakistanis givingtraining
andproviding amstotheterronsts whonfiltrate
andcause havoc bothin Jammu and Kashmir
andinPunjab This was quite evidentfromthe
bomb blasts that have occured in the city of
Bombay Like wise the LTTE militants from Sn
Lanka are infiltrating into Tamil Nadu and go
about withtheiractivites We must have to put
onanendtoit Hencewe needtorevampand
strengthen our Armed Forces

Hence | would ke to suggest to the
Governmentto go inforconscription atleastin
theseproblemStates Studentsfromthecolleges
should be ropedn and they should be given
framing Aftertheir studies are over, they should
be given military training for about ayearand
they should be enroliedin the Ammed Forces
This kind oftrainingbased on the pnnciple catch
themyoungwould instil confidence inthe minds
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of people anditcouldbe atraimingindisciphne
tooforthe young. Suchyouth after propertraining
could be enlisted in Army, Navy and Air Force
aspertheir aptitude andtraining

| would like to empasise a pointhere inthis
regard AtArakkonam,inthe expanse ofabout
five thousand acres of land an Air-Base has
beensetup AsitisaninlandNaval base and
asitisanewly estblishedone it could be further
expanded to rope In more youth around the
place You can recruit talented and efficient
studentsaroundthe place andyou cangivethem
traiming It 1s a strategically and logistically
importantiocation fromthe country sdefence
point of view Hence, thenew Air-Base over
there shouldbe expanded and modermised with
sophisticated war-machines for anefficientwar-
prepaedness Evendunngthetimeof Brishers
there used to be an Air Base located there
Hence I requestthe Hon'ble Pnme Ministerto
gvethe due considerationto setup afull-fledged
Air Station

You can even contemplate setting up of
plants tomanufacturethe spareparts neededfor
our fighter planes in the Air Force and other
Armed Forces units

In the event of your going in for recruiting
trainees at Arakkonam from amongthe student
communicty, you must ensure that they get
adequateandimprovised modemtrainingwhile
they are senttodifferentparts of the country In
orderto expandthe AirBase at Arakkonam you
should go in for enhancing the number of
personneloverthere The staffandmenshould
increasenstrength Theofficials ofthe AirBase
shouldbuid arapportwiththe people andpeople s
representativesiike MPs aroundtheplace This
would helpthe paople’srepresentativestotake
tothe notice ofthe Govemment the felt needs of
theemergingAir Base |wouldliketodrawthe
attention of our Hon'ble Prime Minister ©

The Air Base at Arakkonam was set up

*Translation of the speech onginally delivered in Tamil
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during our earher regime and it was our late
leader Shn Rapv Gandhiwholaidthe foundation
stone for the same He came there and
commenced the setting up an Air Base over
there Hencelrequestthe presentPnmeMinister
Shn P V Narasimha Raoto pay a visitto our
Arakkonam AirBase On your visit you must
alsoconsidernamingthe Air Base afterlate Shn
Rajiv Gandhi which would be an appropriate
commemorative tnbute to his visionary zeal

itis also noteworthy to consider the fact that
North Arcotand Ambedkar Distncts have sent
motementoourarmedForces Theyeventook
partin IPKE operations in Sn Lanka Many of
themwhohave dedtheredunngthose operations
were fromthese two districts

wouldrequestthe ministry concerned and
thereby the Government to set up a Sainik
Schoolalongside the AirBase Youhaveenough
ofland avallable overtheremnthe vicinty Beanng
allthesefactors youmustallocate more liberally
to expand and modermse the Awr Base over
there ifeelthefundsallottedfor Arakkonam Air
Baseisnotsufficient Itis lessthis yearthanthat
oflastyear Henceyoumaykindlyenhancethe
allocationfurther Irequestyoutogive asenous
thought to it to make the new Airr Base a
sophisticatedinstitution

Nowthat there are reports about the ncreased
presence of L T TEmilitants ir the coastal areas
of Tamit Nadu, the situation calles for an
increasedattention fromthe Ministry of Detence
WenowhearthatLTTE miltants aresmuggiing
out petroleum products from ourcoastal area
Henceitis needless to emphasise the needto
strengthen our Coastal Guard operations
espacially onthe shores of TamilNadu andthe
South castofit

Sophisticated smalt Patrol Boats can he
indiginously manufacturedinalarge numberto
step up the Coastal vigil day in and day out
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Efficientand talented sallors and ranks should
be giventraininginNaval AirBase at Arakkonam

Govemmentshouldcomeoutwithappropnate
measurestotake propercare of ex-semmcemen
Thechildrenof Armed Forces personnel andex-
servicemen should be given pnionty to get
admitted in professional colleges and other
educationalinstituhons Suchsiudentsfromthe
families of military personnel should be given
5% reservation while seelung admission in
Engineenng and Medical Colleges The same
may be extended whilethey goforemployment
opportunites Retired Armed Forces personnel
basedon therr educational qualifications should
be given priority in appointmentmade in both
Central and State Civil Services Theyshould
get5% resernvation inemployment opportunites
in Bank Recruitments and other public sector
undertakings

Many countiies possess nucleal weapons
andnuclearcapabiity Thoughwe have made
advance researchesandarehamessingnuclear
energy for peaceful purposesinaconstructive
way, lwouldrequestthe Hon ble Pnme Minister
toreconsiderour nuclear option Ourcapability
needs tobeproved If needbe we may haveto
change our pohicy We should go in for
manufacturing submannes with advanced
technology Sophisticated small arms
manufactunng should be taken up tomeet our
ownrequirements andevento make ourseives
aimsdealers Pilotlessfighterplanesshouldbe
developed by us and the needed infrastructure
should be built-up Our technicians shouldbe
exposedtoadvancedprofessional tramningin
this ragard

iforonewhofeelthat this year's allocationfor
the Defence Budgef s sufficient and it isnot
directly proporhonatetothethrest paspeptionwe
have as of today Commanders of our Army,
NavyandAir Force arecommendable soldiars..|
Congratulate them onthis occasion gnd l also
want to put on record my appreciabon to the
officers and men and the whole staff of our
Armed Forces.
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Evenbefore ourcountry could win freedom
Madras Regimentwas setup inthe erstwhile
MadrasProvince Bntishers were ably assisted
bythis Regimentandtheywere able to capture
Burmaandthethen Ceylon Madras Regiment
carvedanamefortself Likewiseyoumay raise
new regiments in every State |requestyouto
considerthisoptionagam Withthis [conclude
my speech supportingthe Demandsfor Grants
pertaiming toMirustry of Defence

MR DEPUTY SPEAKER Now Mr
Khanona

SHRI CHHEDI PASWAN (Sasaram) Sir

VAISAKHA 7, 1915 (SAKA)

1993-94 462
Ministry of Defence

there s noquoruminthe House

MR DEPUTYSPEAKER Thebellis being
nung

|find, theres noquoruminthe House Hence

the House stands adjourned to meet again
tomorrowat11 00am

20.35Hrs.
The Lok Sabha then adjourned till Eleven of

the Clock on Wednesday, Apnl28 1993/
Vaisakha8 1915(Saka)

Pnntedat S Narayan & Sons, Delht- 110006



